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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 295 of 2022
(LA. No. 750 of 2023)

IN THE MATTER OF:
S.R. Sangar .....Applicant

Versus

Govt. of NCT of Delhi & Ors. .....Respondents

REPLY AFFIDAVIT ON BEHALF OF DJB IN COMPLIANCE OF
ORDER DATED 06.10.2023 TO PLACE ON RECORD ACTION
PLAN AND ACTION TAKEN REPORT

I, Gajender Tomar S/o Sh. P. S. Tomar, Aged 58 years, Chief Engineer
(Water Body), DJB, having its office at Varunalaya, Phase II, Karol Bagh,

New Delhi — 110005, do hereby on solemn affirmation state and declare as

under:

1. 1, am Chief Engineer (Water Body) Delhi Jal Board and thus fully
conversant with the facts of the case and hence competent to swear this
affidavit on behalf of DJB in compliance of orders dated 06.10.2023
passed by this Hon’ble Tribunal in the above captioned case. That the
statements in the instant affidavit are based upon knowledge obtained

during the regular course of business and records maintained by DJB.

2. That the grievances in the captioned petition has been raised by Mr.

S.R. Sangar, Secretary General, Federation of Indraprastha Extension-

II Housing Societies, with regard to maintenance of 13 neighbourhood

MCD parks consequent to sealing of bore-wells used for horticulture

purposes. It is the admitted position that 473 bore-wells/ tube wells have

2o O“{m@wn\sealed by Horticulture Department under the orders of this

L~ SL.No. 282023 Yo,
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Hon’ble Tribunal. That the applicant accordingly prayed for restoration
of the bore-wells /tube-wells as a special exception for development and

maintenance of the parks in the neighbourhood.

3. That this Hon’ble Tribunal vide order dated 05.05.2022, constituted a
Joint Committee comprising of CGWA, DPCC, Commissioner EDMC,
Director Horticulture, Govt. of NCT of Delhi and Dy. Commissioner
East Delhi. It was directed in the said order that Joint Committee shall
meet within four weeks, undertake site visits, look into the grievances
of the applicants and take requisite action by following due process of
law. DPCC was made the nodal agency for coordination and
compliance. Factual and Action taken report was directed to be filed

within two months considering that material aspect viz:

® Whether the parks in question are located within 5 KMs of two
STPs established at Yamuna Vihar and Kondli;

e Whether arrangements have been made for supply of treated
sewage water for gardening in the above said parks;

e Justification for closure of the tube-wells/bore-wells and necessity
for restoration of any of the tube-wells/bore-wells inconformity
with the directions of Hon’ble Supreme Court

The case was listed for further consideration on 28.07.2022. True copy
of the order dated 05.05.2022 is annexed herein as ANNEXURE R-1.

4, Thatin compliance of order dated 05.05.2022, the Joint Committee met
the applicant Sh. S.R. Sangar on 02.06.2022 and upon been provided
with the list of parks along with names of societies wherein the parks

are situated, the inspection of the said parks was carried out by the Joint

= O;ﬁ_é'gn‘;aw\(iommittee on the said date itself. As per the inspection report dated

a2\
S2% 1. No. 2812023 ogn g : :
Ml,?{::& KUMAR @:06.2022 of the Joint Committee, it has been stated that upon

App. by Delhi Hialh Court

|
Period 01/07 - gh@cking the radial distance of all the 13 parks from Kondli STP and

amuna Vihar STP, only one park at Dayanand Vihar was found within

a 5 km radius of Kondli STP which is in good condition. The remaining
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parks were found beyond the 5 km radius of both the mentioned STPs.
Further, 3 nos. of bore-wells were found sealed in three societies
namely Law Apartment, Kiran Vihar & Karkardoma Park. The park at
Law Apartment is being maintained with treated water at STP and is in
good condition. Rest of the two parks were found in poor condition and
there was no arrangement for water supply in the said two society’s
parks in which bore-well were sealed. Since all the three society’s parks
where bore-well were sealed were found to be located beyond 5 km of
radial distance from both STPs. The Joint Committee, thus, in its
inspection report recommended de-sealing of bore-well for maintaining
the parks with prior permission from this Hon’ble Tribunal and other
statutory bodies. Till then EDMC (Now MCD) and DJB should make
necessary arrangements for supply of water for maintaining greenery in
parks. The True copy of the inspection report dated 02.06.2022 of the
Joint Committee along with its typed copy is annexed herein is

ANNEXURE R-2.

5. That DPCC in compliance of orders of this Hon’ble Tribunal and in
view of Inspection conducted by Joint Committee, in the captioned
case, issued letter dated 20.06.2022 to Addl. Chief Engineer, DJB with
the request to provide treated STP water in all the parks to maintain
greenery. True copy of the letter dated 20.06.2022 is annexed herein as
ANNEXURE R-3.

6. That DIB proposed for the construction of the DSTPs within the park
premises using the sewage from the nearby network for treatment
resulting in the availability of nutrient rich treated waste water for the
Horticulture purpose, but the same was not agreed by the applicant as

- Hath C};ﬁms :
%“"’\s?_. No. 2812023 ated vide email dated 21.07.2022. True copy of the E-Mail issued

e R
< MANOJ KUMA
e App. by Delhi High‘(r_;?url %
o Period 01!(_‘7::}5\1_.43 &8
o@/ﬁ . to 30‘06’21..'2'3 ? 0((,
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by the applicant dated 21.07.2022 is annexed herein as ANNEXURE
R-4.

7. That this Hon’ble Tribunal vide order dated 28.07.2022, issued notice
along with the application and report of Joint Committee to CGWA,
DIJB, Director (Horticulture), Govt. of NCT of Delhi, Commissioner
MCD & DM (East), Govt. of NCT of Delhi, requiring them to file their
response/ reply to the application /observations made in the report of
the Joint Committee within two months and listed the matter for further
consideration on 31.10.2022. True copy of the order dated 28.07.2022
is annexed herein as ANNEXURE R-5.

8. That it is humbly submitted that since the order dated 28.07.2022 on
account of inadvertent but bona-fide oversight, could not be brought to
the notice of the officials of the concerned Legal Department and
consequently to the knowledge of then concemed Chief Engineer
(Water Body) DJB, therefore on the said date before this Hon’ble
tribunal, the DJB remained unrepresented and this Hon’ble Tribunal
directed personal appearance of the officer of DIB duly authorised by

its Vice Chairman.

9. That on 24.01.2023, the officials of DIB duly authorised by Vice
Chairman appeared before this Hon’ble Tribunal. Considering, the
averments in the application and observation made in the report of the
Joint Committee, this Hon’ble Tribunal vide order dated 24.01.2023
directed Vice Chairman DDA, to be present before the Hon’ble

SL. No. 2812023 %%
) MAF\SOIJhKUMAR in ‘the case and accordingly ordered Vice Chairman DDA to be
Ep. by Delhi High Court
L NN . - .
" P‘ig";’o?(_‘(__‘fj 025 i éaded as respondent and listed the case for consideration on
% ~ It EG 20 Y
M

! ~ {{\"‘I \'«" . .
<2 Court, M95T3 04.2023. True copy of the order dated 24.01.2023 is annexed herein
as ANNEXURE R-6.

g 2 ST . . . . . . .
ot C L-"rr.-;;‘;;?l:%b:nal in person for just and proper decision of the questions involved
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That the hearing of the captioned case stood adjourned on 13.04.2023
to 04.07.2023.

That on 04.07.2023, this Hon’ble Tribunal passed the following

directions:

(a)  Chief Secretary, Govt. of NCT of Delhi is directed to
convene a meeting with CEO DJB, Commissioner MCD & Vice
Chairman/Secretary DDA within 15 day’s from the date of the
order and;

(b) take effective steps for resolution of the issues involved
and prepare an action plan with specific time lines for laying
down the requisite pipelines network and carrying out other
works for utilization of the treated waste water for development
and maintenance of parks and other permissible horticulture
and Industrial purposes

Further, report regarding convening of meeting with minutes was
directed to be sent to the Hon’ble Tribunal by 31.07.2023. Action plan
with specific timelines was to be filed on or before 31.08.2023 and
action taken report was to be filed on or before 30.09.2023. The above
captioned case remained question and accordingly and this Hon’ble
Tribunal captioned case was listed for further consideration on
06.10.2023. True copy of the order dated 04.07.2023 is annexed herein
as ANNEXURE R-7.

That in compliance of order dated 04.07.2023, the meeting was
convened on 10.08.2023 which was attended by following:

¥, Sh. Naresh Kumar (the Chief Secretary Delhi) in Chair
ii.  Sh. A. Anarbasu (CEO DJB) (i/c)

iii.  Sh. K.S. Meena, SSUD

iv.  Sh. S.L. Meena M (WS), DJB

V. Sh. Ajay Gupta, M(Dr.), DJB

vi.  Sh. Gajender Tomar CE (WB)

Us,
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The detailed discussion took place and decision was taken to prepare a
map showing the command area of Yamuna Vihar WWTP along with
details of various parks located therein (with special emphases on parks
having a minimum area of 1 acre or more) and water bodies, including
details of land-owning agencies of the parks/ water bodies (with the
assistance of GSDL map) and prepare a comprehensive scheme for
treated effluent utilization in the catchment area and effective utilization
of funds. The DJB was directed to submit its action plan within two
months. Further, in the said minutes it was decided to file an application
in the Hon’ble NGT seeking additional time for submitting action plan.
The minutes of meeting dated 10.08.2023, Chaired by Chief Secretary,
Delhi is annexed herein as ANNEXURE R-8. The preliminary
comprehensive survey map prepared showing alignment of pipelines to
cater to maintenance of parks along with water bodies therein for
effective utilization of treated effluent from Yamuna Vihar

STP/WWTP is also annexed herein as ANNEXURE R-9.

13. That in terms of para 3 (II) of the minutes dated 10.08.2023, the DJB
filed an application on 25.09.2023 which was registered as I.A. No. 750
of 2023 before this Hon’ble Tribunal seeking additional time for
submitting action plan. The said I.A. 750 of 2023, was taken up for
hearing with the date already fixed in the captioned matter i.e., on
06.10.2023. That this Hon’ble Tribunal vide order dated 06.10.2023,

considering administrative exigencies and in the interest of justice

\ " len m

22" SL. No. 2812023 Mowed the extension of time to DJB to file action plan with specific

&S MANOJ KUMAR

¥ Apr; by ?,e('[;', h'f_-'- Court tlmelmes on or before 15.11.2023 & action taken report on or before
O erio

W VOREORS. “15.12.2023, subject to deposit of cost of Rs. 25,000/~ with the NGT Bar
Association. True copy of the order dated 06.10.2023 is annexed herein
as ANNEXURE R-10.
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ACTION TAKEN PLAN

That in compliance of order dated 06.10.2023, the DJB has deposited
the cost of Rs. 25,000/~ with the NGT Bar Association and the proof
there of is annexed herein as ANNEXURE R-11. That earlier vide
order dated 04.07.2023, this Hon’ble Tribunal since has directed, to
convene a meeting with all the stake holders such as CEO DJB, MCD,
DDA for taking effective steps for resolution of the issues involved and
preparing an action plan with specific timeline for laying down the
requisite pipelines network and carrying out other work for utilization
of treated waste water for development and maintenance of parks and
other permissible horticultural and industrial purposes, therefore after
preparation of the frame work of action plan prepared by DJB, the said
action plan is to be considered and approved by all the other stake

holders.

Further, DIB has prepared the frame work of the action plan of the
project costing Rs.102 Crores approx., detailing in the process and the
map showing various parks (more than one acre) with approximate area
of 198 acre and water bodies with approximate area of 77.32 acre under
the command of Yamuna Vihar STP/WWTP. The anticipated
utilization of treated effluent of all the parks is approximate 1.1 MGD
considering effluent usage at the rate of approximate 16 KL per acre

and for all water bodies is approximately 13.8 MGD.

The frame work of action plan prepared by DJB has been submitted to
the Chairman (DJB) for In Principle approval. After In Principle

D Department Govt. of NCT of Delhi for obtaining the approval of
Expenditure Finance Committee (EFC). It is to inform to the that DIB

is Grant in aid institution and as per delegation of power the project
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estimated cost more than Rs100 crores but less than Rs.500 crores
require approval of EFC. In the instant case the proposal hence required

the approval of EFC.

The tentative time estimate for the project execution is annexed as
ANNEXURE R-12 and the award of work is anticipated in 120 days
from the date of sanction of the project by the expenditure finance
committee and expected to take two years for execution subject to
availability of NOC from the road owning agencies for road cutting and

from the Railways.

The comments of Hon’ble Chairman, DJB given in the relevant file is
annexed at ANNEXURE R-13. It was observed among the others that
DIJB is facing financial crunch therefore, at this stage it may not be
appropriate to take commitment of over Rs. 100 crores. However, DJB
can provide technical expertise and execute the proposal if the
beneficiary department i.e. MCD & DDA are willing to pay for the
same. Once the financial position is eases, the DJB will reconsider its

decision.
ACTION TAKEN REPORT

That with regard to submission of action taken report, it is submitted on
behalf of DJB that to redress the grievances of the applicant with regard
to the subject parks, until the frame work of the action plan as prepared
by the DJB is put to implementation, the DJB is duty bound to supply
treated effluent from the nearest STPs to the stake holders. That for the
said purposes, the DJB is facilitating park owning agencies to lift to
take Treated Effluent from nearest DJB STPs for maintaining the park

in question.

a\ Of Oc,fh CO ?
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*
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The details of tankers taking treated effluent from filling points of STPs
w.e.f. June 2023 to November 2023 is placed herein as ANNEXURE
R-14. The DJB had also inspected the parks in question on 08.08.2023
and the inspection report is annexed herein as ANNEXURE R-15. It is
apparent from the inspection carried out in the 11 out of 13 parks are in
good condition and only two parks at Kiran Vihar Apartments &
Karkardoma are in poor condition. Even though the trees in the park at
Kiran Vihar Apartment are green however the ground is without the
grass. Similarly, the trees in the park at Karkardoma are green however
small portion of the park is not having any grass and the reason could
be that the same is used as playground for the children. The DJB vide
letter dated 27.12.2022 has already requested EDMC to take treated
effluent for maintenance of the park. True copy of the letter dated
27.12.2022 is annexed here in as ANNEXURE R-16.

The DJB undertakes to supply the treated effluent to the tankers of
MCD until the action plan Annexure R-12 is implemented in letter and
spirit.

17. In view of above, it is submitted that the frame work of action plan
framed by DJB as Annexure R-12, be taken on record and stake
holders be directed to coordinate and support the implementation
including finance thereof. Further, the action taken report as narrated

in Para 14,15,16 may also be taken on record.

18. The deponent is ready and willing to comply with any directions and

instructions as this Hon’ble Tribunal may deem fit in the interest of

justice.
Q\,M,

19.  The delay may please be condoned. 6
e
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v ERON

MANOJ KUMAR

Delhi quh Court 4 Room No. 113
- Ag?’c?:od 01/07! 523 2 Varunalaya Phase-Il, Jhandewalan,
103010617 oF New Delhi-110005

gh \,OUrs_ >y

& {Hi


Admin
Typewriter
9


97

10
*\eﬁ’RlFlCATmN 13 DEC 208
&
,@" C?QQ@V erified at New Delhi on \& day of December, 2023 that the contents of
Q} & 4§ present affidavit are true and correct to my knowledge, and no part of it is
Y
45"? > false and nothing material has been concealed therefrom.
g»&ra‘:” C g
~& - o —
< QREP ENT
CE (WB)
Room No. 113

Varunalaya Phase- Il, Jhandewal~=
New Delhi-110005

SL No. 28:'2023
MANOJ KUMAR
Agp. by Delhi High Court
Period 01/07/2023 .

®y . to 30/0 4
b“‘l'f h Co af 2

T
T l|'|l

:orm T
Rl e
\Jem.lmu by SA i ml
has 50"('““" .

-
F

nat {he ccmn"

\

ll \an read B exj>

L J.tecuo pis/her s

Oath CO

Nause.

13 DEC 208


Admin
Typewriter
10


98
ANNEXURE R-1

Item No. 6 (Court No. 2)
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH
(By Video Conferencing)
Original Application No. 295/2022
S. R. Sangar Applicant
Versus
Govt. of NCT of Delhi Respondent

Date of hearing: 05.05.2022

11

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER

HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Application is registered based on a complaint received by Post

ORDER
1. The grievances raised in the present Letter Petition sent by Mr.
S.R. Sangar, Secretary General, Federation of Indraprasth Extention-II
Housing Societies are that there are 13 neighborhood parks which have
been transferred to the EDMC from the DDA. 473 borewells/tubewells
have been closed by the Horticulture Department under orders of this
Tribunal and letters number F/DJB/CE/SDW/S&E/2020/4089 dated
28.11.2020 and DOH/DDH/EDMC/2021/D-703 dated 02.03.2021
issued by Delhi Jal Board. The above said parks are located beyond 5
kms of the two STPs in Yamuna Vihar and Kondli and the claim of the
EDMC that all these parks are within 5 kms of the 2 STPs is not correct.
These parks are the lungs of the societies and closure of borewells/
tubewells has adversely affected the environment of the area in which
AQI is high throughout the area. The applicant has accordingly prayed
for restoration of the borewells/tubewells as a special exception for

development and maintenance of the parks in the neighborhood.
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2. In view of the averments made in the present letter Petition, it
would be appropriate to have a factual and action taken report from a
Joint Committee comprising of CGWA, DPCC, Commissioner, EDMC,
Director Horticulture, Government of NCT of Delhi and Deputy
Commissioner, East Delhi. The Joint Committee may meet within four
weeks, undertake site visits, look into the grievances of the applicants
and take requisite action by following due process of law. Factual and
action taken report shall in particular cover the material aspects whether
parks in question are situated within 5 kilometers of 2 STPs established;
whether arrangements have been made for supply of treated sewage
water for gardening in the above said parks; justification for closure of
the tubewells/borewells and necessity for restoration of any of the

tubewells /borewells inconformity with the directions given by Hon’ble

Supreme Court and this Tribunal in similar matters. DPCC will be the

nodal agency for coordination and compliance. Factual and

action taken report may be furnished within two months by e-mail
at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR

Support PDF and not in the form of Image PDF.

List the matter for further consideration on 28/07/2022.

A copy of this order, along with a copy of the complaint, be
forwarded to CGWA, DPCC, Commissioner, EDMC, Director Horticulture,
Government of NCT of Delhi and Deputy Commissioner, East Delhi by e-

mail for compliance.

Arun Kumar Tyagi, JM

Dr.Afroz Ahmad, EM
May 05, 2022
Original Application No. 295/2022
AG

12
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DELHI POLLUTION CONTROL COMMITTEE

DEPARTMENT OF ENVIRONMENT, GOVT. OF NCT OF DELHI
5™ FLOOR, ISBT BUILDING, KASHMERE GATE, DELHI-110006

Visit us at : http://dpcc.delhigovt.nic.in

Inspection Report

In compliance of Hon’ble NGT order dated 05.05.2022 in OA n0.295/2022 in
the matter of S.R. Sangar Vs. GNCT, a joint committee comprising officials
of CGWA, DPCC, EDMC, Director Horticulture, GNCTD, DJB & DC/DM

East visited the sites as mentioned in the said order and observed that

1. In compliance NGT Order dated 05.05.2022 in OA N0.295/2022 a Joint
Committee Comprising of officials of DPCC, CGWA, EDMC
(Horticulture), DJB & DC Shahdara has met the applicant Shri SR
Sangar on 2.6.2022 to provide a detailed list of parks in question in said
order Mr. Sangar has provided names of societies wherein parks are
situated. Accordingly, the Joint Committee has inspected said parks on
02.06.2022 and following observations were made:-

S.No. | Park in | No. of Parks | No. of | Supply of | Park Condition
Society (maintained | borewell & | water in park
by) current status
1. Law 1- EDMC 1-(Sealed) Supply of | Satisfactory
Apartment treated water | Greenery
from kondli | found
STP
2. Kiran Vihar | 3- EDMC 1-(Sealed) No  proper | Poor condition
supply of
water
3. Shanti Vihar | 1- EDMC 1-(Working) | Supply from | Good condition
tube-well
4. Bahubali 4- EDMC 3-(2 borewell | EDMC Good
Enclave defunct, 1 mobile condition-1
working) tankers Satisfactory -3
5. Dayanand 6- EDMC 7-(6 working, | Supply from | Good condition
Vihar 1 defunct) tube-well
6. Karkardooma | 1- EDMC 1-(Sealed) Storage tank | Poor condition
7. Saini Enclave | Nil-EDMC | 1-(Working) | Supply from | Good condition
3- Society tube-well

15
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8. Ashoka 1- EDMC 1-(Working) | Supply from | Good condition
Niketan tube-well
9. Nanak Vihar | 3-(2 2-(Working) | Supply from | Good condition
EDMC, tube-well
1-DDA)
10. | Yojna Vihar | 9- EDMC 6-(Working) | Supply from | Good condition
tube-well &
tanker  from
EDMC
11. | Savita Vihar | 2-(EDMC) [ 2-(Working) | Supply from | Good condition
tube-well
12. | Anand Vihar | 20-(EDMC) | 16-(14 Supply from | Good condition
working, 2 | tube-well
non-working)
13. | Surajmal 12-(EDMC) | 14-(13 Supply from | Good condition
Vihar working, 1 | tube-well
defunct)

All the parks in 13 societies were inspected by the Joint Committee and
checked the radial distance from Kondli STP & Yamuna Vihar STP, it
had been identified that out of all the parks, only, one park (Dayanand
Vihar, one of the six parks) was found within a 5 km radius of the
Kondli STP which is in good condition. The remaining parks were

found beyond the 5 km radius of both mentioned STPs.

Three numbers of borewell were found sealed in three societies viz.
Law Apartment, Kiran Vihar & Karkardooma Park out of which, park
at Law Apartment is being maintained with treated water from STP and

is in good condition. Rest of the parks in poor condition.

There is no arrangement of water supply in the said 2 societies’s parks

out of 3 societies’s parks in which borewell were sealed.

Since all the 3 societies parks where borewell were sealed are located
byond 5 kms of radial distance from both STPs. The Joint Committee
recommends de-sealing of borewell for maintaining in park with prior
permission from NGT & other statutory bodies. Till then EDMC & DJB
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should make necessary arrangements for supply of water for

maintaining greenery in parks.

-Sd-
(Dr. H. Vijay Kumar,
AHG)
Signature of officials of
CGWA

-Sd-
(Devender Kumar) EX.
En(M) 59
Signature of officials of
DJB
-Sd-
Signature of officials of
Horticulture (EDMC)

-Sd-
JEE
-Sd-

EE, DPCC
(Ramesh Chandra)
Signature of officials of
DPCC

-Sd-
Signature of officials of
EDMC
(Narpat Singh)

Not attended
Signature of officials of
Horticulture (GNCTD)

-Sd-
Signature of officials of
DC/DM East
(Darshan Rai Kumar)
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ATTENDANCE SHEET

Ref: Original Application No. 295/2022 as “S.R. Sangar Vs. Govt. of NCT
of Delhi”

Inspection Date — 02.06.2022

SI.No. | Name, Designation and | Contact No. Signature
Department
1. Dr. G. Vijaya Kumar, AHG | 9940484688 -Sd-
CGWA
2. Devender Kumar, Ex.En 8800702917 -Sd-

Delhi Jal Board

3. Narpat Singh DOH/MCD | 9717787525 -Sd-
4. | Jagdesh pd-so/MCD 8588889932 -Sd-
5. Santosh Kumar CH(East) | 9999989596 -Sd-
6. Rajender Kumar 8586890480 -Sd-

SDM (Preet Vihar), East

7. R.K. Mittal, Tech. (PV) 9840818121 -Sd-

8. Darshan Rai Kumar 98110019927 -Sd-
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ANNEXURE R-3

—— By Speed Posy/By e-mail
— DELHI POLLUTION CONTROL COMMITTEE
:__— DEPARTMENT OF ENVIRONMENT, (GOVT. OF NCT OF DELHI)
L %P_}T STH FLOCR, IS BUILDING, KASHMERLE GA [, DELHI-110 606 J
= visitns at : http://dpre delhigovt.nic in

F.No. DiCeionin
0. DPCC/ICMC-1/NGT/2022/ HL\B“’ L‘.-‘l" Daed: 20 06')4;'),2_

lo,
.

M)

“,"“ ,b.
4
%“ %
5 pha LA _|‘,’_.;
2\ L2l f - )
\ +/

Sub: - Original Application No. 295/2022 titled as “S.R Sangar Vs, GNCTD” ' *(j 5
%] Ja1 9%

“Fhe Additional Chief Engincer,
Delhi Jal Board (DIB),
Chitra Vihar, Delhi-110092

Sir,

Please find enclosed herewith order of Hon'ble NGT dated 05.05.2022 (copy enclosed) wherein
I"lon‘llwle NGT vide para 2 of the order has directed:

ﬂ Jactual and action taken report from a Joint Committee comprising of CGWA, DPCC,
Comumnissioner, EDMC, Director Horticulture, Gosernment of NCT' of Delki a:.? Deputy Coriinis:ioner,
East Delhi. The Joint Committee may meet within four weeks, undertake site visits, look into 1rig
grievances of the apvlicants and take requisite action by following due process of law. Factual and
action taken report shall in particular cover the material aspects whether parks in question are situat ed
within 5 kilometers of 2 STPs established; whether arrangements have been made for supply of treated
sewage water for gardening in the above said parks, justification for closurc of the tubewells/borewells
and necessity for restoration of any of the tubewells/borewells inconformity with the directions given by
Hon'ble Supreme Court and this Tribunal in similar matters. DPCC will be the nodal agency for
coordination and compliance "

In compsiance of the order of Hon’ble NGT, a joint inspection was conducted on 02.06.2022 by the
officials of DPCC, CGWA, EDMC (Horticuiture), DIE und DM/CC Shahdara The copy of inspection
report is enclosed for ready reference.

You are requested 10 provide treated water in all the parks to maintain greenery. The parks which have
been found in poor conditions may be taken up on priority.

Yours Sincerely,
\\

N\~

&>. Panka

SEE, CMC-1

Encl: As above

Copy {o:

1. The Commissiont
for necessary action.

ioner, MCD, 9th Floor, Dr. ..M. Civie Centre, JLN Marg, New Delbi-110002
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DELHI POLLUTION CONTROL COMMITTEE
DEPARTMENT OF ENVIRONMENT, (GOVT. OF NCT OF DELHI)
5™ FLOOR, ISBT BUILDING, CASHMERE GATE, DELHI-110 006

Visit us at: http://dpcc.delhigovt.nic.in

F.No. DPCC/CMC-1/NGT/2022/446-47 Dated: 20.06.2022

To,

The Additional Chief Engineer,
Delhi Jal Board (DJB),
Chitra Vihar, Delhi — 110092

Sub:- Original Applicatin No.295/2022 titled as “S.R Sangar Vs. GNCTD”

Sir,
Please find enclosed herewith order of Hon’ble NGT dated 05.05.2022 (Copy
enclosed) wherein Hon’ble NGT vide para 2 of the order has directed:

“a factual and action taken report froma Joint Committee comprising of CGWA,
DPCC, Commissioner, EDMC, Director Horticulture, Government of NCT of
Delhi and Deputy Commissioner, East Delhi. The Joint Committee may meet
within four weeks, undertake site visits, look into the grievances of the applicants
and take requisite action by following due process of law. Factual and action
taken report shall in particular cover the material aspects whether arrangements
have been made for supply of treated sewage water for gardening in the above
said parks; justification for closure of the tubewells/borewells and necessity for
restoration of any of the tubewells/borewells inconformity with the directions
given by Hon ble Supreme Court and this Tribunal in similar matters. DPCC will

be the nodal agency for coordination and compliance.”

In compliane of the order of Hon’ble NGT, a joint inspection was conducted on
02.06.2022 by the officials of DPCC, CGWA, EDMC (Horticulture), DJB and

DM/DC Shahdara. The copy of inspection report is enclosed for ready reference.

20
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You are requested to provide treated water in all the parks to maintain greenery.

The parks which have been found in poor conditions may be taken up on priority.

Yours Sincerely,
-Sd-
P.S. Pankaj
SEE, CMC-I
Encl: As above
Copy to:

1. The Commissioner, MCD, 9™ Floor, Dr. S.P.M. Civic Center, JLN Mark,
New Delhi-110002- for necessary action.
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N' Gma” Executive Engineer WB-Il <eewb2djb@gmail.com>

RESTORATION OF BOREWELL & DEVELOPMENT OF NEIGHBOURHOOD
PARKS IN COOPERATIVE SOCIETIES

3 messages

Thu, Jul 21, 2022 at
7:37 PM

To: mohua@nic.in, rg.ngt@nic.in, admn.ngt@nic.in, delhichildrightscommission@gmail.com, dcpcr@hotmail.com,

seclg@nic.in, msisodia_delhi@gov.in, memberdjb@gmail.com, commissioner@mcd.nic.in, vcdda@dda.org.in,

ceez@dda.org.in, jagdish.kumar@gov.in

Cc: dcshahdsouth@gmail.com, dcfnorthdelhi86@gmail.com, sdmvivekvihar@gmail.com, eewb2djb@gmail.com

Federation of IP Extension Housing Societies <federationhousingsocieties@gmail.com>

This is further to Federation mail of 5th March 2022 on the subject mentioned above.

We understand that the issues raised by the Federation in the E- mail of 5th March 2022 have been considered
by the DJB As brought out , by the Federation,,the 13 Neighbourhood Parks of Cooperative House Building
Societies from where borewells have been removed are at a distance of more than 7 Km from the STPs in
Kondle and Yamuna Vihar, Delhi. There is now DJB proposal for construction of small STPs in the Parks
connecting with society sewer lines.

This suggestion of DJB has been discussed with the Members of the Federation is not favoured.. . As stated, this
Federation comprise 40 Cooperative Housing Societies (list attached) These Societies belong to the Central, State
Government and PSU Officers. The development of Plots and the land earmarked for 13 NHPs, 14
Educational Institutions, 6 Local Shopping Centers and 13 Community Shopping Centers was developed by
Societies as per the conditions laid down in Ministry if Urban Development letter of 27th June 1970 (copy
enclosed). The Set Back-cum-Demarcation Plan were approved by the DDA on payment of peripheral ande
arboriculture charges and more than 50% of the land other than the plots reverted back to the Government.
These NHPs and other facilities are inbuilt provisions for welfare measures with clean and green
environments in the area for the residents especially the retired Super Senior Citizens...You will appreciate that
the AQ in Anand Vihar area is always very high throughout year. The construction of STPs will not only
aggravate this situation but will spread bad smell in the area .

You will, therefore, be grateful if the matter is reconsidered . The construction of STPs is not a solution for
maintenance of Parks in this area. The BOREWELLS removed from Parks be restored. We further add that
due to non maintenance of Parks during last more than three years because of shortage of manpower , lack of
proper infrastructure trees remained neglected .and Parks especially Kiran Vihar Park is now a forest FOREST
LAND..The Deputy Director (Hort) Shahdara South be requested for removal /pruning of Trees which do

not allow development of Parks and have haphazard grown. It is also suggested that the Trees in Societies which
are falling on electric wires and affects the Street Lights and CCTVs be immediately removed . This was also
requested to the Deputy Commissioner Shahdara South in a recent meeting in Hargobind Enclave on 20th July
2022. .

S.R.SANGAR
Secretary General

Federation of IP Extension Housing Societies <federationhousingsocieties@gmail.com> Thu, Jul 21, 2022 at 9;,3“}
To: commissioner@mcd.nic.in, memberdjb@gmail.com, dcshahdsouth@gmail.com, dcfnorthdelhi86@gmail.com,
dmshahdara2014@gmail.com, vcdda@dda.org.in

Cc: gopalrai.delhi@gov.in, dcpcr@hotmail.com, cmdelhi@nic.in, admn.ngt@pnic.in, seclg@nic.in,

eewb2djb@gmail.com, pgms.delhi@gov.in

---------- Forwarded message ---------

From: Federation of IP Extension Housing Societies <federationhousingsocieties@gmail.com>
Date: Thu, Jul 21, 2022 at 7:08 PM

Subject: Fwd: RESTORATION OF BOREWELL & DEVELOPMENT OF NEIGHBOURHOOD PARKS IN
COOPERATIVE SOCIETIES

To: <kunal.arora.9881@gmail.com>

1of2 18-12-2023, 19:11
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2 of 2

[Quoted text hidden]

4 attachments

b FEDERATION ADDRESS I.pdf
— 382K

-—] FEDERATION ADDRESS Il.pdf
= 359K

N gOVERNMENT ODERS 1970 I.pdf
— 289K

A gOVERNMENT ODERS 1970 Il.pdf
= 275K

https://mail.google.com/mail/u/0/?1k=f932729508 & view=pt&search=...
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Executive Engineer WB-Il <eewb2djb@gmail.com>
To: CHIEF ENGINEER water bodies <djb.cewb@gmail.com>

[Quoted text hidden]

4 attachments

..j FEDERATION ADDRESS I.pdf
— 382K

«» FEDERATION ADDRESS Il.pdf
= 359K

b gOVERNMENT ODERS 1970 I.pdf
— 289K

-ﬁ gOVERNMENT ODERS 1970 Il.pdf
= 275K

Mon, Dec 18, 2023 at 12:01 PM

18-12-2023, 19:11
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Item No.01 (Court No. 2)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH
(By Video Conferencing)
Original Application No.295/2022
S.R. Sangar ...Applicant
Versus
Govt. of NCT of Delhi ...Respondent

Date of hearing: 28.07.2022

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Application is registered based on a complaint received by Post.

Applicant: None.
Respondent: Mr. Narender Pal Singh, Advocate for DPCC
ORDER
1. The grievances raised in the present Letter Petition sent by Mr. S.R.

Sangar, Secretary General, Federation of Indraprasth Extention-II Housing
Societies are that there are 13 neighborhood parks which have been
transferred to the EDMC from the DDA. 473 borewells/tubewells have been
closed by the Horticulture Department under orders of this Tribunal and
letters number F/DJB/CE/SDW/S&E/2020/4089 dated 28.11.2020 and
DOH/DDH/EDMC/2021/D-703 dated 02.03.2021 issued by Delhi Jal
Board. The above said parks are located beyond 5 kms of the two STPs in
Yamuna Vihar and Kondli and the claim of the EDMC that all these parks
are within 5 kms of the 2 STPs is not correct. These parks are the lungs of
the societies and closure of borewells/ tubewells has adversely affected the
environment of the area in which AQI is high throughout the area. The
applicant has accordingly prayed for restoration of the borewells/tubewells
as a special exception for development and maintenance of the parks in the

neighborhood.
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2.

Vide order dated 05.05.2022,

112
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S.R. Sangar Vs. Govt. of NCT of Delhi
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this Tribunal constituted a Joint

Committee comprising of CGWA, DPCC, Commissioner, EDMC, Director

Horticulture, Government of NCT of Delhi and Deputy Commissioner, East

Delhi and directed the same to submit factual and action taken report within

two months. The relevant part of the order is reproduced hereunder:-

3.

02.06.2022 and has submitted report vide email dated 11.07.2022.

“In view of the averments made in the present letter Petition, it
would be appropriate to have a factual and action taken report
from a Joint Committee comprising of CGWA, DPCC,
Commissioner, EDMC, Director Horticulture, Government of
NCT of Delhi and Deputy Commissioner, East Delhi. The Joint
Committee may meet within four weeks, undertake site visits,
look into the grievances of the applicants and take requisite
action by following due process of law. Factual and action
taken report shall in particular cover the material aspects
whether parks in question are situated within 5 kilometers of
2 STPs established; whether arrangements have been made
for supply of treated sewage water for gardening in the above
said parks; justification for closure of the tubewells/borewells
and necessity for restoration of any of the tubewells/borewells
inconformity with the directions given by Hon’ble Supreme
Court and this Tribunal in similar matters. DPCC will be the
nodal agency for coordination and compliance. Factual and
action taken report may be furnished within two months by e-
mail at judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR Support PDF and not in the form of Image PDF...”

In compliance thereof, the Joint Committee inspected the area on

relevant part of the report is reproduced as under:-

“X X X X X X

S. |Parking N. of Parks |No.of Borewell [Supply of Water [Park

No. Society (Maintaine |& in Park Condition

d by) Current Status
1. [Law 1 EDMC 1 Sealed Supply of Satisfactory
Apartment treated water greenery

from  Kondli found
STP

2. ([Kiran Vihar 3 EDMC 1 Sealed No proper Poor
supply of water  |condition

3. [Shanti Vihar 1 EDMC 1 Working Supply from Good
tubewell condition

The
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4. |Bahubali 4 EDMC 2 borwell EDMC mobile Good
Enclave defunct tankers condition 1
1 Working Satisfactory
3
5. |Dayanand 6 EDMC 6 Working1  |Supply from Good
Vihar Defunct tubewell condition
6. |Karkardooma (1 EDMC 1 Sealed Storage tank Poor
condition
7. [Saini Enclave [Nil-EDMC (1 Working Supply from Good
3 Society tubewell condition
8. |Ashoka 1 EDMC 1 Working Supply from Good
Niketan tubewell condition
9. |Manak Vihar 2 EDMC 2 Working Supply from Good
1 DDA tubewell condition
10. |[Yojna Vihar 9 EDMC 6 Working Supply from Good
tubewell & [condition
tanker from
EDMC
11. [Savita Vihar |2 EDMC 2 Working Supply from Good
tubewell condition
12. |Anand Vihar |20 EDMC |14 Working Supply from Good
2 Non - tubewell condition
Working
13. [Surajmal 12 EDMC |13 Working Supply from Good
Vihar 1 Defunct tubewell condition

The joint committee checked the radial distance from
kondli STP & Yamuna vihar STP, (nearby STPs being operated
by Delhi Jal. Board). Copy of the inspection report dated

02.06.2022 is enclosed herewith as ANNEXURE-1.

3. The aforesaid joint inspection, inter alia, reveals:

a) Only one park (Dayanand Vihar ) was found
within a 5 km radius of the Kondli STP.

b) Other parks were found beyond the 5 Kms
radius of both STPs.

c) 03 borewell were found sealed in 3 societies i.e.
Law Apartment, Kiran Apartment and Karkardoma
Society. All these three societies parks are located
beyond 5 kms of radial distance from both STPs.

d) Park at Law Apartment is being maintained with
treated water from STP and is in good condition. There
is no arrangement of water Supply in other two
Societies Park i.e. Kiran Apartment and Karkardoma
Society.
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_4-
e) Other 10 society's parks are being maintained

by EDMC. Out of 10 societies, 8 societies were being
maintained through borwells/ tubewells.

f) The joint committee recommends de-sealing of
borewell for maintaining the park with prior permission
from the Hon'ble Green Tribunal/ & other statutory
bodies. Till, then EDMC & DM should make necessary
arrangement for supply of water for maintaining
greenery in parks.

4. That, the Hon'ble High Court of Delhi passed order dated
06.05.2015 in WP(C) 2345/2014 titled as, "Court on Its Own
Motion vs Union Of India: Ministry of Urban Developments &
Others" regarding deplorable state of affairs in the Children
Park . Operative portion with respect to parks is as under:

..... (Il) each of the agencies concerned within whose
territorial jurisdiction / domain any of the parks /
children parks fall, to prominently display the policy
aforesaid on their respective websites as well as at all
parks/children parks, together with the designation of
the officer so nominated for implementation thereof and
from time to time also display the name of the officer
occupying the said post and the telephone number(s),
email address(s) and address, where grievances /
complaints with _respect to the implementation of the
policy can be lodged, along with the address, email
address(s) and telephone number(s) of DCPCR to which
grievances of non-redressal of the complaints can be
made;

(Ti)) DCPCR, to actively concern itself with the
maintenance and upkeep of all children parks in Delhi,
in accordance with the policy aforesaid and to from
time to time have the parks inspected and to suggest to
the governmental agencies concerned the steps to be
taken for improvement thereof and to either on its own
or on receipt of any complaint of failure to maintain the
parks in terms of policy, enquire into same and take
consequent action including of identifying the erring /
guilty officials and reporting the same for appropriate
administrative action....”

That, the issue of 5 kilo meters from STP arises out from the
order dated 11.09.2019 passed by this Hon'ble Tribunal in OA
6/2012 ie. "Manoj Mishra vs Union of India and Others".
Relevant portion, on the issue may be read as under:

X. Use of treated waste water:

DJB uses only 90 MGD of treated waste water against
500 MGD of waste water treated at its 35 operational
STPs. This is only 18% utilisation of treated waste
water. The MC had highlighted that some of the treated
waste water is of very good quality with BOD as low
as 5-6 mg/L. Not utilising this water results in
wasteful expenditure besides wasting a scarce natural
resource treated at a very high cost of about Rs 11.90
per KLD (as per the information furnished by DJB,). MC
had asked the DJB and the Park owning agencies like
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the DDA, DMC and PWD to use treated waste water
from STPs for all the parks within 5 Km radius of STPs
and authorities, despite DJB having pursued the
matter with the DMCs, DDA, PWD and others. The DJB
has now reported to NGT that it has done the following:

I) Plotted all the Parks located within 5 Km
radius of all the DJB STPs and shared details
with the Park Owning agencies.

Il) Installed filling points at all the STPs for
tankers lifting water. Notices issued to DDA,
NDMC, All DMCs, CPWD, DMRC, PWD, DSUIB
to submit ATR for utilisation of treated waste
water failing which Advisory Committee shall
be asked to seal the bore wells.

5. That, the Delhi Pollution Control Committee issued a letter dated
20.6.2022 to DM(Shahadara) in view of the recommendation of the
joint inspection committee to take necessary action as per the
recommendation of the joint committee. DPCC issued letter to
Additional Chief Engineer, Delhi Jal Board with the request to
provide treated STP water in all the parks to maintain greenery.
Copies of the letters dated 20.06.2022 are enclosed herewith as
ANNEXURE-2 (Cony) pending laying pipelines to have water
transported through tankers. This has not been implemented by
the”

4. Notice alongwith the application and report of the Joint Committee be
issued to the Central Ground Water Authority, the Delhi Jal Board, Director
(Horticulture), Government of NCT of Delhi, Commissioner, Municipal
Corporation of Delhi and District Magistrate (East), Government of NCT of
Delhi requiring them to file their response/reply to the allegations made in the

application/observations made in the report of the Joint Committee within two

months at judicial-ngt@gov.in _preferably in the form of searchable PDF/OCR

Support PDF and not in the form of Image PDF.

6. List for further consideration on 31.10.2022

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

July 28, 2022
AG
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Item No.03 (Court No. 2)
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.
(Through Physical Hearing with Hybrid VC Option)

Original Application No.295/2022

S.R. Sangar ...Applicant
Versus

Govt. of NCT of Delhi & Ors. ...Respondent

Date of hearing: 24.01.2023

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: None.

Respondent: Mr. Narender Pal Singh and Ms. Urvashi Bhardwaj,
Advocates for DPCC.
Mr. Puja Kalra, Advocate for MCD with Mr. Harpal Singh,
Dy. Director Horticulture,
Mr. Ajay Kumar and Mr. K C Meena, Chief Engineers and
Mr. MC Ram, Additional Chief Engineers for DJB

Application is registered based on a letter petition received by Post.

ORDER

1. As per office report notices were duly served on respondents in terms
of order dated 28.07.2022. None has appeared on behalf of Government of
NCT of Delhi, the Central Ground Water Authority, Director (Horticulture)

Government of NCT of Delhi and the District Magistrate (East), Delhi.

2. Reply/response has been filed by the DPCC vide email dated
17.01.2023 and status report has been filed by the MCD vide email dated

23.01.2023.

3. However, we find that the status report filed by the MCD is sketchy

and does not address the issues raised in the application. The
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Commissioner, MCD is directed to file detailed reply/response to the

application.

4. In view of the averments made in the application and observations
made in the report of the Joint Committee, we consider the presence of the
Vice Chairman, DDA to be essential for just and proper decision of the
questions involved in the case and accordingly, Vice Chairman, DDA is
ordered to be impleaded as respondent. The Registry is directed to prepare
and attach Memo of Parties with the application and issue notice to of the

Vice Chairman, DDA.

S. Reply/response on behalf of respondents- the MCD and the DDA be

filed within two months by email within two months at judicial-ngt@gov.in

preferably in the form of searchable PDF/OCR Supported PDF and not in the

form of Image PDF.

6. List for further consideration on 13.04.2023.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

January 24 2023
AG
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Item No.01 (Court No. 2)
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.
(Through Physical Hearing with Hybrid VC Option)
Original Application No.295/2022
S.R. Sangar ...Applicant
Versus
Govt. of NCT of Delhi & Ors. ...Respondent
Date of hearing: 04.07.2023
CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER
Applicant: Applicant in person alongwith Mr. Jagmohan, President of
Society.
Respondent: Mr. Narender Pal Singh, Advocate for DPCC.
Mr. Puja Kalra, Advocate for MCD.
Ms. Kritika Gupta, Ms. Latika Malhotra, Advocates with
Mr. Mahender Singh, Additional Director/Horticulture
Divison for DDA.
Mr. Durgesh Lal EE(E), EDIS/DDA and Mr. Suhail Anwar,
AE(E), EDIS/DDA.
Application is registered based on a letter petition received by Post.
ORDER
1. The Federation of Indraprastha Extension Housing Societies has filed

the present application through Mr. S.R. Sangar, its Secretary General
complaining that 13 parks in the neighborhood located beyond S kms of the
two STPs in Yamuna Vihar and Kondli are adversely affected due to closure
of borewells/tubewells in the area and the applicant has accordingly prayed
for restoration of the borewells/tubewells for development and maintenance
of the parks.

2. This Tribunal constituted a Joint Committee vide order dated
05.05.2022 which submitted its report vide email 11.07.2022 recommending

restoration of the borewells/tubewells. In its report the Joint Committee also
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O. A. No. 295/2022 S.R. Sangar Vs. Govt. of NCT of Delhi
0

pointed out that DJB was using only 90 MGD of treated waste water against
500 MGD of waste water treated at its 35 operational STPs.

3. In view of the substantial question relating to environment this
Tribunal sought response from Central Ground Water Authority, the Delhi
Jal Board, Director (Horticulture), Government of NCT of Delhi,
Commissioner, Municipal Corporation of Delhi and District Magistrate
(East), Government of NCT of Delhi.

4. Replies/response have been filed by CGWA vide email dated
20.09.2022, DPCC vide email dated 17.01.2023 and MCD vide email dated
23.01.2023.

S. We find that despite pendency of this matter for more than 1 year no
substantial action has been taken by the concerned Authorities for effective
resolution of the environmental issues involved.

6. In view of the facts and circumstances of the case Chief Secretary,
Government of NCT Delhi is directed to convene a meeting with the Chief
Executive Officer, Delhi Jal Board, Commissioner, Municipal Corporation of
Delhi and Vice Chairman/Secretary, Delhi Development Authority within 15
days from today for taking effective steps for resolution of the issues involved
and preparing an action plan with specific timelines for laying down the
requisite pipelines network and carrying out other works for utilization of the
treated waste water for development and maintenance of parks and other
permissible horticultural and industrial purposes.

7. Report regarding convening of meeting with Minutes be sent to
this Tribunal by 31.07.2023. Action plan with specific Timelines be
filed before this Tribunal on or before 31.08.2023 and Action taken
report be filed before this Tribunal on or before 30.09.2023 by email

at judicial-ngt@gov.inpreferably in the form of searchable PDF/OCR Supported

PDF and not in the form of Image PDF.

8. List for further consideration on 06.10.2023.
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9. Officers duly authorized the Chief Secretary, Government of NCT
Delhi, Chief Executive Officer, Delhi Jal Board, Commissioner, Municipal
Corporation of Delhi, Vice Chairman/Secretary, Delhi Development
Authority and District Magistrate (East), Government of NCT of Delhi
(himself) shall remain present before this Tribunal on the next date of
hearing for apprising this Tribunal about the action taken and also for
assisting this Tribunal in just and fair adjudication of the environmental
questions involved in the case.

10. A copy of this order be forwarded to the Chief Secretary, Government
of NCT Delhi, Chief Executive Officer, Delhi Jal Board, Commissioner,
Municipal Corporation of Delhi, Vice Chairman/Secretary, Delhi
Development Authority and District Magistrate (East), Government of NCT of

Delhi by e-mail for compliance.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

July 04, 2023
N
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ANNEXURE R-8

DELHIJAL BOARD: GOVT. OF NCT OF DELII

OFFICE OF THE MEMBER(WATER SUPPLY) | AN )
VARUNALAYA PH-11: KAROL BAGH, NEW DELII-110005 )| ,,_-.}
! Phone No. 011-23628578, Fax No. 01 1-23524612 ‘ j"a,j'
| Emaili memberwsdib@gmail.com
< ~_ i STOP CORONA; Wear Maslk, Follow Physical Distancing, Maintain Hand ‘
= ] ~ Hygiene’ '
No. E.H/DJB/Mem(WS)IZOZB/ 1 +\ O [7) - Dated: 12.09.2023
A2

Subject: Minutes of the meeting chaired by Chief Secretary, Delhi in the

Sagar Vs. GNCTD & Ors. On 10.08.2023 at 05.00 P.M.

The above meeuing was attended by the following:

N b L1y =

sl

1. Ih

Sh. Naresh Kumar (The Chief Secretary, Delhi in chair)
Sh. A. Anarbasu (CEO DJB) (i/¢)

Sh. K.S. Meena, SSUD

Sh. S.L. Meena M (WS), DJB

Sh. Ajay Gupta, M (Dr.), DJB

Sh. Gajender Tomar CE (WB).

Sh. Alok Singh, Director Horticulture, MCD

was apprised that in the on-going OA No. 295/2022 in the matter of Mr. S.R

Sangar (Applicant) V/s Govt. of NCT Delhi (Respondent) during the hearing
dated 04.07.2023, the order issued (copy attached) inter alia mentions:

!

1

/"

“The federation of Indraprastha extension housing societies has filed the
present application through Mr. S.R. Sangar, its secretary general complainirig
that 13 parks in the neighborhood located beyond 5 Km of the two STPs in
Yamuna Vihar and Kondli are adversely affected due to closure of bore
wells/tube wells in the area and the applicant has accordingly prayed for

restoration of bore wells/tube wells for the development and maintenance of

the parks.

The Joint Comunittee constituted vide order dated 05.05.2022 by the tribunal
submitted report vide e-mail dated 11.07.2022 recommending restoration of
bore well/tube wells. It was also highlighted that DJB was using only 90 MGD
of treated waste water against 500 MGD of waste water treated at its 35

number operational STPs.

In view of pendency of this matter for more than one year and as no
substantial action has been taken by the concerned authorities re. Central
Ground, Water Authority, DJB, Director Horticulture GNCTD, Comnusswoner
MCD, District Magistrate East, the Chief Secretary Gouvt. _of_ NCT De_?fh: hqa
been directed to convene a meeting with CEO DJB, Comnussiwoner M'L‘I?. Vice
Chairman/ Secretary DDA within 15 days for taking ej)‘écu’ve steps for c.r'ic-
resolution of the issues involved and preparing an action plar with spc\":__.fic
tuneline for laying down the requisite pipeline network and carnying out other
waork s for utilization of treated waste water for development and mauienaioe
of parks and other permissible horticulture and fndustral prrposes

The report of the minutes of the convened meeting has to be sent to :N'u‘f‘ by
31.07.2023. Action plan with specific timeline has to be filed before the
tribunal on or before 31.08.2023 and action taken report to be filed before
tribnimeal on or before 30.00 2023,

. Al
Clon. P
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()

V. Officers  duly  authorized by the chief secretary GNCTD, () ;;,( -
Commussioner MCD, Vice Chairman/Secretary DDA and Districlt Megatre,,
LEast GNCTD shail remain present before tribunal on the next cdate of heary,,,
e, 06.10.2023 for apprising the tribunal about action (erkeen r{m} ey creimge
tribunal in just and fair adjudication of the environmental questions invaolte|

in the case.”

2. In this context, a meeting was convened under the Chairmanship of Chici

Secretary on 10.08.2023. The Court’s direction towards supply of treated
effluent from the Yamuna Vihar STP was discussed. It was noted that supply ol
treated effluent from Yamuna Vihar STP to the 13 parks require laying ol 16
kms. of pipeline network (including distributary network). It was further noted
that there are many water bodies, sports complex and parks falling in the
proposed alignment. The need for preparing comprehensive scheme coverine
the entire service area for effective utilization of treated effluent was also felt.

Accordingly, after a detailed deliberation and discussion the following decisions
were taken:

(O¥]

I. To prepare a map showing the command area of Yamuna Vihar WWTP along
with details of various parks located therein (with special emphasis on pariks
having a minimum area of one acre or more) and water bodies, including
details of land-owning agency of the parks/water bodies. (with the
assistance of GSDL map) and prepare a comprehensive scheme for treated
effluent utilization in the catchment area for effective utilization of funds.
Accordingly, DJB was directed to submit its action plan within 2 months.

[I.  To file an application in the Hon’ble NGT Court seeking additional time for
submitting the action plan.

4. The meeting ended with a vote of thanks to the chair.

24
(S.L Meena)
Member (Water)

All concerned

Copy to:- _
1. CE(WB) for further necessary action please.
2:0/C

/ -

{
& f‘l:-[@/lﬂ?
Member (Water)
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DELHI JAL BOARD: GOVT OF NCT OF DELHI
OFFICE OF THE MEMBER (WATER SUPPLY)

VARUNALAYA PH-II, KAROL BAGH, NEW DELHI — 110005,

Phone no. 011-23528578, Fax No 011 23521612
Email: memberwsdjb@qgmail.com

No. F4/DJB/Mem(WES)/1746/1747 Dated: 12.09.2023

F12

Subject: minutes of the meeting chaired by Chief Secretary, Delhi in the
matter of NGT court case bearing no. OA 295/2022 in the matter of Sh. S.R.
Sagar Vs. GNCTD & Ors. on 10.08.2023 at 05:00 P.M.

The above meeting was attended by the following:

Sh. Naresh Kumar (the Chief Secretary Delhi) in Chair
Sh. A. Anarbasu (CEO DJB) (i/c)

Sh. K.S. Meena, SSUD

Sh. S.L. Meena M (WS), DJB

Sh. Ajay Gupta, M (Dr.), DJB

Sh. Gajender Tomar CE (WB)

Sh. Alok Singh, Director Horticulture, MCD

NoabkowdpE

It was apprised that in the on-going OA No. 295/2022 in the matter of
Mr. S.R. Sangar (Applicant) V/s Govt. of NCT of Delhi (Respondent)
during the hearing dated 04.07.2023, the order issued (copy attached)

inter alia mentions.

“The federation of Indraprastha extendion having societies has
filed the present application through Mr. S.R. Sangar, its secretary
general complaining that 13 parks in the neighbourhood located
beyond 5 Km of the two STPs in Yamuna Vihar and Kondli are
adversely affected due to closure of bore-wells/ tube wells in the
area and the applicant has accordingly prayed for restoration of
bore wells/tube wells for the development and maintenance of the
parks.

The Joint Committee constituted vide order dated 05.05.2022 by the
tribunal submitted report vide e-mail dated 11.07.2023
recommending restoration of bore well/tube wells. It was also
highlighted that DJB was using only 90 MGD of treated waste water
against 500 MGD of waste water treated at its 35 number
operational STPs.

36


mailto:memberwsdjb@gmail.com
Admin
Typewriter
36


124

I11. Inview of pendency of this matter for more than one year and as no
substantial action has been taken bythe concerned authorities to
Central Ground, Water Authority, DJB, Director Horticulture
GNCTD Commissioner MCD, District Magistrate East, the Chief
Secretary Govt. of NCT Delhi has been directed to convene a
meeting with CEO DJB, Commissioner MCD, Vice
Chairman/Secretary DDA within 15 days for taking effective steps
for the resolution of the issues involved and preparing an action
plan with specific works for utilization of treated waste water for
development and maintenance of parks and other permissible
horticulture and waste at purpose.

IV. The report of the minutes of the convened meeting has to be sent to
NGT by 31.07.2023, Action plan with specific timeline has to be
filed before the tribunal on an before 31.08.2023 and action taken
report to be filed before tribunal on an before 30.09.2023.

V. Officers duly authorized by chief secretary GNCTD, CEO
Commissioner MCD, Vice Chairman/Secretary DDA and District
Magistrate East GNCTD, shall remain present before tribunal on
the next date of hearing i.e. 06.10.2023 for apprising the tribunal
about action taken and to assed tribunal in fast and fair
adjudication of the environmental question involved in the case.”

In the context, a meeting was convened under the Chairmanship of Chief

Secretary on 10.08.2023. The Court’s direction towards supply of treated

effluent from the Yamuna Vihar STP was discussed. It was noted that

supply of treated effluent from Yamuna Vihar STP to the 13 parks
require having of 10 Kms. Of pipeline network (including distributary
network). It was further noted that there are many water bodies, sports
complex and parks falling in the proposed alignments. The need for
preparing comprehensive scheme covering the entire service area for

effective utilization of treated effluent was also felt

Accordingly, after a detailed deliberation and discussion the following
decisions were taken:

I. To prepare a map showing the command area of Yamuna Vihar
WWTP alongwith details of various parks located therein (with
Special emphasis on parks having a minimum area of one acre or
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more) and water bodies, including details of land-owning agency of
the parks-water bodies. (with the assistance of GSDL maps) and
prepare a comprehensive scheme for treated effluent utilization in
the catchment area for effective utilization of funds. Accordingly,
DJB was directed to submit its action plan within 2 months.

Il. To file an application in the Hon’ble NGT Court seeking additional
time for submitting the action plan.

4. The meeting ended with a vote to tanks to the chair.

-Sd-
(S.L.Meena)
Member (Water)
All concerned
Copy to:
1. CE(WB) for further necessary action please.
2. 0OlIC
-Sd-
12/9/2023

Member (water)
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NGT COURT CASE BEARING NO.

OA295/2022

IN THE MATTER OF S.R SANGAR(APPLICANT) Vis GNCT DELHI

ANNEXUPRo 39
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ANNEXURE R-10

Item No.01 (Court No. 2)

40

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.

(Through Physical Hearing with Hybrid VC Option)

Original Application No.295/2022
(I.A. No. 750/2023)

S.R. Sangar ...Applicant
Versus

Govt. of NCT of Delhi & Ors. ...Respondent

Date of hearing: 06.10.2023

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: None for the applicant.

Respondent: Mr. Narender Pal Singh, Advocate for DPCC.
Mr. Virandra Singh, Advocate for Mr. Puja Kalra, Advocate
for MCD with Mr. Rajit Gangwar, ADH.
Ms. Kritika Gupta, Advocate with Mr.Sachin Kadyan,
AE/HCD-I.
Ms. Jyoti Mendiratta for NCT of Delhi.
Mr. Swetank Shantanu, Advocate with Mr. Anil Bharti,
(Add. CE) DJB and Mr. G. Tomar(C.E.)DJB.

Application is registered based on a letter petition received by Post.

ORDER

1. Vide order dated 04.07.2023, Chief Secretary, Government of NCT
Delhi was directed to convene a meeting with the Chief Executive Officer,
Delhi Jal Board, Commissioner, Municipal Corporation of Delhi and Vice
Chairman/Secretary, Delhi Development Authority within 15 days for taking
effective steps for resolution of the issues involved and preparing an action
plan with specific timelines for laying down the requisite pipelines network
and carrying out other works for utilization of the treated waste water for
development and maintenance of parks and other permissible horticultural
and industrial purposes. Reports regarding convening of meeting with

Minutes, Action plan with specific Timelines and Action taken report were
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O. A. No. 295/2022 S.R. Sangar Vs. Govt. of NCT of Delhi & Ors.
0

ordered to be filed before this Tribunal by 31.07.2023, 31.08.2023 and

30.09.2023 respectively.

2. No such reports as directed have been filed.

3. On the other hand I[.A. No. 750/2023 has been filed by respondent no.
3-Delhi Jal Board. In the I.A. it has been submitted that in compliance of
order dated 04.07.2023 meeting was convened on 10.08.2023 and decision
was taken to prepare a map showing the command area Yamuna Vihar
WWTP alongwith details of various parks located therein (with special
emphasis on parks having a minimum area of one acre or more) and water
bodies, including details of land owning agency of the parks/water bodies
(with the assistance of GSDL map) and prepare a comprehensive scheme for
treated effluent utilization in the catchment area for effective utilization of
funds and DJB was directed to submit its action plan within two months.
The applicant respondent no. 3 has prepared a preliminary survey showing
alignment of the pipe line along with the involved stake holders and prepared
proposal annexure A-2 but it needs time for final comprehensive scheme and

two months time may be granted to the applicant respondent no. 3-DJB.

4. We have heard learned counsel for the applicant respondent no.3-DJB
and respondents present before us and we have gone through the relevant

record.

S. The O.A. seeking remedial action for proper maintenance of parks is
pending before this Tribunal for more than one year. Remedial measures are
required to be taken by the concerned statutory authorities including
respondent no. 3-DJB. Sufficient time has already been granted to them for
taking up such remedial measures. No reasonable justification has been
given by the concerned Authorities including respondent no. 3-DJB for non-

compliance with order dated 04.07.2023 passed by this Tribunal.
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0. The GNCTD and its instrumentalities including respondent no.3-DJB
are under constitutional obligation to protect and improve the environment.
Orders for utilization of treated waste water have been passed by this
Tribunal in number of cases. Respondent no. 3-DJB was required to have
taken effective measures for compliance with the same. There appears to be
no valid justification for undue/unreasonable delay and non-compliance on
the part of respondent no.3-DJB. It will be highly improper for State and its
instrumentalities to unreasonably delay due consideration of the matter and
there after seek extension of time causing unnecessary adjournments in
disposal of the matter which under the mandate of the Parliament is

required to be disposed of within six months.

7. However, in view of administrative exigencies and in the interest of
justice application for extension of time is allowed subject to the condition of
deposit of an amount of Rs. 25,000/- as costs by applicant respondent no.3-
DJB for unnecessary adjournment and delay in disposal of the application
caused by non-compliance of the order passed by this Tribunal. The costs be
deposited with NGT Bar Association, which amount shall be utilized by NGT
Bar Association for providing facilities to the litigants visiting NGT, Principal

Bench, New Delhi.

8. Action plan with specific Timelines be filed before this Tribunal
on or before 15.11.2023 and Action taken report be filed before this

Tribunal on or before 15.12.2023 by email at judicial-ngt@gov.inpreferably in

the form of searchable PDF/OCR Supported PDF and not in the form of

Image PDF.

0. List for further consideration on 20.12.2023.

10. The officers duly authorized by the Chief Secretary, Government of
NCT Delhi, Chief Executive Officer, Delhi Jal Board, Commissioner,

Municipal Corporation of Delhi, Vice Chairman/Secretary, Delhi
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Development Authority and District Magistrate (East), Government of NCT of
Delhi shall remain present before this Tribunal on the next date of hearing
for apprising this Tribunal about the action taken and also for assisting this
Tribunal in just and fair adjudication of the environmental questions

involved in the case.

11. A copy of this order be forwarded to the Chief Secretary, Government
of NCT Delhi, Chief Executive Officer, Delhi Jal Board, Commissioner,
Municipal Corporation of Delhi, Vice Chairman/Secretary, Delhi
Development Authority and District Magistrate (East), Government of NCT of

Delhi by e-mail for compliance.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

October 06, 2023
N
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National Green Tribunal Bar Association

" L~
NTDM G TREN Room No. 28, NGT Complex, Faridkot House, Copernicus Marg, New Deihi - 110001
T Tel. : +91-9910811802 E-mail : info@ngtba.org Website : www.ngtba org

oate: LRLIIE2L.

Receipt No. : 3 7 3

Received with thanks from ....[[.)... < ;.,0‘% ...... &,\ -ﬁ ...... /&«wu ..........................................................

an amount of Rupees ‘#W‘LTUJL"M"’&%HC%WMJM/:W.%L#
Bank Draft NO(Qﬂé?ﬁj’:)O}/J,}‘J"Q—q(’ZQﬂL)ﬁ
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Treasurer / Secretary

Mab s mal (inmw & 0 i

faiidhal [:sc-'d.'i Ji0unal Bar
Room o, 5.}

Faridket Hous

NGT Ge /
VSe, /,"
- NGT B_a&\},uociation

2.2/


Admin
Typewriter
ANNEXURE R-11

Admin
Typewriter
44


_— I —— B

132 ANNEXURE R-12
Action Plan of the Project

Timeline of execution of whole scheme is as under:

The scheme has been prepared and is under process of approval involving Chairman DJB, DJB

board , approval from the Expenditure Finance Committee shall be routed through the UD.

Principle approval: ‘T" is the No. of Days reckoned from the date of approval of the proposal by
Expenditure Finance Committee.

Estimate approval: T+45 days
NIT/ Tender . T+75 days
Award of work : T+120days

Laying pipe line network : 02 years subject to NOC from Road owning agencies, railways and
I&FC.

The Key points requiring decision:

Considering the project cost of Rs. 101.97 Cr. and RR charges of Rs. 28.66 Cr. the issue of
cost sharing of the CAPEX and OPEX among the various beneficiary j.e. DDA, MCD, etc.

needs to be finalized.
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30/N

Delhi Jal board is going through a severe financial crises since April 2023,
due to shortage of budget. Even though additional budget has been given to
DJB in RE, work is at a standstill as the 2" instalment of GIA and loans has
not been realised by UD Dept., as Finance Dept. has not given approval.
Payments worth approx. 1000 crores are now outstanding to contractors are
on strike as they have not been paid since April 2023. Basic maintenance of
water and sewer network is proving difficult. Therefore, in light of the acute
financial crises faced by DJB it would not be appropriate to take on a
commitment of over 100 crore. Therefore, the NGT may be apprised of the

following:

1. DJB has not received the 2" instalment of the GIA and loans approved
by the Delhi Assembly for 2023-24. The total amount budgeted in 2023-24
for DJB was Rs. 4839 crores. DJB received the first instalment in May 2023
of Rs. 1598 crores. This has been fully used. In September DJB asked for the
release of 2" instalment of Rs. 2031 Crores however finance department has
been raising query after query and has not released the funds. As a
consequence, DJB has not been able to pay any of its contractor/vendors. As
on 1.10.2023, around Rs. 910 Crores outstanding payments were due and by
now that amount would have gone well beyond Rs 1000 crores. Due to non-
payment, all DJB contractor are on strike and basic works of sewer and water
maintenance are affected. In light of this severe financial crises caused by the
non-released of the 2" instalment of funds (Rs. 2031 crores) by the finance
department, DJB would not be in a position where it can commit to spending
100 crores on this project. However, DJB can provide technical expertise and
execute the laying of the pipelines if the beneficiary departments (MCD,
DDA & DUSIB) are willing to pay for the same.
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2. DJB would be happy to re-consider its decision, once the 2"
instalment of Rs. 2031 crores has been released and we have been able to

clear our existing financial liabilities.
-Sd-
16/12

CEO (DJB)
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ANNEXURE R-14

Mm@_‘mﬂuﬁﬂﬂﬂt from Yamuna Vihar STP Fh-1 under EE(SDW)-III for the month of Junc
2023 >

= T =] Ne=_ - INootDaily | T
's. no Name of STB/Filling  Tanker _ ~ [Name of the Agency Like :;?:f:;r {::::3::;: R
:_ —lPomt Registration No. |PWD/DTC/MCD/Pvi Agency etc. in KL lom an
- r— - laverage ! =
rEE(SDW}- 111
L L _|Yamuna Viker STP PH-{ |oL-1M-4919 DTC, Nand Nagri Depol 5 213 | prc |
ir_ _%__Em@_ﬂhjj_sﬂ_i’il__ |DL-1L-GC-7933 Mfs Quality Enviro Engineers (P) Lid. 9 0.36 EDMC
l___g_‘\’imuna Yihar STH PH-1 IDL-LL-GC-7977  M/s Quality Enviro Engineers (P) Ltd. 9 0.16 | eomc |
I 4 éYamun.a Vihar SIPPH-T |DL-1L-GC-7958 M/s Quality Enviro Engineers (P) Ltd. 9 ] 0.16 i EOMC
3 Yamuna Vihar STP PH-1 | DL-1L-GC-S008 M/s Quality Envire Engineers (P) Ltd, 9 113 | EmMC
|6 [Yamuna Vihar STP Fﬁ:___D_L—_l_L—_Gg:?‘Q;z_" M/s Quality Enviro Engineers (P) Ltd. 9 | _ 0.03 _—.f EDMC
|__7 |Yamuna vinar sTP PHT DL-1L-GC-7870 _|Mfs Quality Enviro Enaineers (P Ltd. _ 9 0.56 | zomc
| 8 !‘faﬂglw_h_ar STEPH-I | DL-1L-GC-7995 ‘Mfs Guality Enviro Engincers P) Ltd. - 0.16 | eoMc
S __ Yarmuna Vihar Si2 Pli-] DL-1L GC-7855 M/s Qusiity Envire Enaincers {F) Ltd. | 9 0.26 ECMC
; 18 _E\"aﬂrxa Vihar STP PH I | DL-11-GC-8606 {Mfs Ouality Enviro Engineers {P)_Lng.___'i ] _D.&s EDMC |
|11 |vamunz vihar STP PH-T | DL-11-GC-7862 _[M/s Quality Enviro Engineers (P) Ltd. 9 0.36 £OMC
I_lz _EYinur_na_\fih_a_r_Sllj :ﬂ[__i!_DL-lL—GC-{'_Q_'_i_Q_{MJS Quality Enviro Engineers (P} Ltd. | 8 | 0.45 _ EDMC
13 i“amuna Vihar STP PH-1 IQL_—IQC-?EG?____ M/fs Quality Enviro Engineers (P) Ltd. | -] 0.73 | EDMC
14 _iYamuna Vihar STP Pr-1 I DL-11-GC 7956 _ {M/s Quality Envire Enaineers (P} Led. 5 | 0.4 EDMC
P15 I!"i'"“'-'na Vihar STP PH 1 _ { /5 Quality Enviro Engineers (P)Lid | g .06 EDMC
Yomuna Vinar STP OH-1_|DLILEC7924 /s Quality Enviro Engineers (P 1o, | s o6 coMc
amana Vihar STF PH-1 | DL-1L-GC-8C13 M/s Quality Envira Enginesrs (P) Ltd. 3 0.38 EDMC |
| @ 1 |DL-3L GC-7 7844 _!,M_,v‘.e. Quality Enviro Encingers ;P_)_Lm___ s 066 | EDMC
| 19 |Yamwuna Vibas STP PRI | DL 1L-GC 8014 it/s Guality Envire Engmeers (P} Lid s | 025 EDMC
i— 2!?‘ g.‘ramuna Vihar STF 0=-1 ll'_:lL_AlL.-Gf_'-?842 /s Quility Envira _E:'r_l@ec;r_s__{m Led, | q | 006 ECMC
| 21 _bvamuna viser STe 2001 |DLtt GC 7955 |Ms uaity iro Engirecrs P) Lt 9 02 £0iC
L 2 -!-t.fzmuna Vihis ID_ 1L GC-7858 2 = g 1. 108 | EDMC
| Pii-l_ | BL- i -GC-B00? S 203 ZoMC
141 |DL-3i-6C 7953 s _ | eoe EomMC
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25 |Yamuna Vikar ST? PH-I (DL 151434 [Mfs Ramikum; arma

26 Yamuna Yikar ST7 PH-1  (DL-1M-J068 EM}S oy _Director, Horticulture
|27 |Yamuna Vihar STP PH-T |HR 67D-5833 M/s Manjeet {IL k F5)

78 T?amuna Vihar ST PH-1 IDL—}EX 6024 = Mis Shivalaya Enterprises

29 |Yamuna Vihar STP BH L

HR 55 AB-2420

M/s. M.1. Enterprises

30 [Yemuna Vihar STP PH-T

DL-1L AF 3336

M/s Dalkesh Enterprises

E0 to CE(SDW)
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Details of Tankers Taking Treated effluent
2023

from Yamuna Vihar STP Ph-1, under EE(SDW)-TIT for the month of July

F— __T-:_ T ____--—;”_ =1 1
S. No |N@me of STP/Filling |Tanker Name of the-Agency Like Sepacity |f,-2:: ::: ! l
Point Registration No. |[PWD/DTC/MCD/Pvt Agency etc. ?: "l;:nke.r o an l'Rema rks
EE(SDW)- TIX __laverage eon
1 |Yamuna Vihar STP PH-I |DL-1M-4919 DTC, Nand Nagri Depot & 26 | o
2 |Yamuna Vihar STP PH-1 |DL-1L-GC-7977 ° M/s Quality Enviro Engineers (P) Ltd. 3 0.12 l EDMC
3 [Yamuna Vihar STP PH-1_|DL-1L-GC-7958 M/s Quality Enviro Engineers (P) Ltd. 3 006 | comc
4 |Yamuna Vihar STP PH-T | DL-11-GC-8008 M/s Quality Enviro Engineers (P) Ltd. s | o3 | eomc ',
5 Yamuna Vihar STP PH-1 | DL-1L-GC-7B70 M/s Quality Enviro Engineers (P) Ltd. 9 ‘ 0.1% EDMC l
6 |Yamuna Vihar STP PH-1 | DL-1L-GC-B016 M/s Quality Enviro Engineers (P) Ltd.. k) i 0.09 | EDMC J]
74 Yamuna Vihar STP PH-1 | DL-11-GC-7995 M/s Quality Enviro Encineers (P) Ltd. 1 ‘ 0.2 EDMC i
8  |Yamuna Vihar STP PH-I Q_L-lL—GC;Bnes' M/s duaiity Enviro Engineers (P) Ltd. 2 ‘ 0.06 | EDMC i
9 - |Yamuna Vihar STP PH-T | DL-1L-GC-7862 M/s Quality Enviro Engineers (P) btd. 9 ! 0.03 i EDHC—!
10 Yalmuna Vihar STP PH-T | DL-1L-GC-7894 ) M/s Quality Enviro Engineers (P) Ltd. [ ) 9 l 0.06 l EUMC—J
11 |Yamuna Vihar STP PH-1 | DL-11-GC-7949 M/s Qualily Enviro Engineers (P Lkd. l 9 1 0.03 l _EDMC ]‘
| 12 |yamuna Vihar STP PH-1 | DL-1L-GC-7967 M/s-Quality Enviro Engineers () Ltd. \ s | 0.03 | eome l
13 [Yamuna Vihar ST P PH-1 DL-1L-GC-7956 lM!s Qualit; Enviro Engineers (P) Lid. l 9 l 0.03 Y EDMC_l
14_ Yamuna Vihar STP PH-1_ | DL-1L-GC-8025 M/s Quality Enviro Engineers (P) Ltd. \ s l 0.48 __\ eomc |
15  |Yamuna Vihar STP PH-T | DL-1L-GC-7934 |Ws Quality Enviro Engineers (P) Ltd. \ s | 0.32 | EDMC}
Is_j:m_muna Vihar STP PH-1 | DL-1L-GC-8013 M/s Quatity Envimﬂg_im'_(f_)_ﬁd__‘ \ g ll 0.03 \ EDMC
17 |Yamuna Vihar STP PH-T1 | DL-1L-GC-7884 M/s Quality Enviro Engineers (P} Ltd. _\ 9 | ~0.az2
_;__ Yamuna Vihar STP PH-1 | DL-1L-GC-7944 M/s Qualily Enviro Engineers (P} Ltd. E} B
19 |vamuna Vihar STP PH-1 | DL-11-GC-8014 Mfs Quality Enviro Engineers (P) Ltd. S O.Z‘S_,_E%E_\
—2? _@_un_a_\!ihar STP PH-1 | DL-1L-GC-7B42 M/s Quality Enoviro Engineers (P) Ltd. 9 ll EDMC
21 |vamuna Vinor STP PH-1_|DL-1L-GC-7893 M/s Quality Enviro Engineers (P) Ltd. 9 003 EOMC
27 [vamuna Vihar STP PH-1 | DL- 1L-GC-8002 M/s Quality Enviro Engineers (P) Ltd. 9 0.03
= ;o,_ 7:(.':rr.una vinar STP PH-T |DL-1L-GC-7993  |M/s Quality Enviro Engincers (P Ltd. g .05
| Tamons v STo ot o 15-1e00 WS Ry St s e
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| 25 lYamuna Vihar STP PHI |HR 67D-5833 s Manjeet (ILBFS) 4 4-2; - LJ: BFS \
|- 26 |Yamuna Vikar STP PH-1 DL-1L AF 3336 M/s Daksh Enterprises 3 5 8. | Private
=5 ' P et :

EO to CE{SDW) Exe Engineer(SDWH


Admin
Typewriter
54


142

Detaiis of Tankers Taking Treated effluent front Yamunz Vihar STP Ph-I, under EE(SDW )-111

for the month of
August 2023
—1 = . \ _1 . N _[Capac;?_ﬁ“ of Daily
% Mo lNarue of STP/Filling |Tanker o 1Nar'm.a of the Agency Like of Tanker Trips Made Remarks
lP(:nht \Reglstratml. MNo.  PWD/DTC/MCD/Pvt Agency etc. . = on an
| | laverage = | —
EE(SDW)- IIT |
1 ‘Va"m':a Vnhar STP PH-I EDL-lM 4919 __"|rDTC_, ‘Nand Nagri Depot 8 ! 2.96 DTC |
2 Yamuna Vihar STP PH-1  |DL-1L-GC-7877 l]f-'u’s. Quality Enviro Engineers (P) Ltd. 9 0.25 EDMC !
i 3 _\Yamuna Vihar STP PH-1  |DL-1L-GC-7931 I.:M_!s Quality Enviro Engineers (P) Ltd. | 9 0.03 EDMC |
‘ 4 Yamuna Vihar STP PH-1 IDL-1L-GC-7958 __Lri!g Quality Enviro Enaineers (P) Ltd. 2] 0.06 EDMC J
I’ | Yamuna Vihar STP PH-I | DL-1L-GC-8008 %M,-’s :ality Enviro Enaineers (P) Lid. 9 0.54 EDMC .
G 1Yarnuna Vihar STP PH-1 |DL-1L-GC-7912 [;M;'s Quality Envirg Engincers (P) Ltd. 9 0.12 EDMC
l__l_ 1\ amuna Vihar STP PH-1 | DL-1L-GC-8016 :‘M;’S Quality Enviro Engineers (P) Ltd. ) 0.19 EDMC ‘
| ]"drnuna Vihar STP PH-1 | DL-1L-GC-7995 M/< Quality Enviro Engineers (P) Ltd. 9 0.16 EDMC
| 9 {¥amuna Vihar STP PH-1 DL-1L-GC-8006 /s Quality Enviro Engineers (P) Ltd. 9 0.09 EDMC
io | Yamuna Vihar STP PH-1 | DL-1L-GC-7862 M/s Guality Envire Engineers (P) Ltd. g 0.48 EOMC ‘.
11 .‘ amuena Vihar STP PH-1 | DL-1L-GC-7956 |M/s Quality Enviro Engineers (P) Ltd. 9 0.35 EDMC !
l 12 Yamwna Vihar STP PH-1 | DL-1L-GC-8025 lw-; Quality Envirc Engineers (P) Ltd. 9 0.38 EDMC J'
! 13 ij amuna Vihar STP PH-1  |DL-1L-GC-7934 _]yg; Quality Envire Engineers (P) Ltd. g 0.35 EDMC |
l 14 !.Y_H_muna Vihar STP PH-1 DL-11-GC-8013 M_i'= Cuality Enviro Enginecrs_;g]_m_j___ s} _@g_ EDMC
ll 13 _T'f.‘nnuna Vihar STP PH-1 | DL-1L-GC-7884 i:rvi_ffs Cuelity Enviro Engineers {P)E(_j_,__ Q 1 0.35 EDMC ]
1;5 |Yarnuna Vihar STP PH-1 | DL-1L-GC-7944 Mis Quality Enviro Engineers (P Ltd. _;_ 0.48 spMC |
{17 Yamunz Vihar STP PH-1 |DL-1L-GC-8014 1_!*_4,’5 Quslity @m?_qgiry_eﬂl’_}gLJ ) 0.58 N EDMC |
]; 18 |‘anwna Vihar STP PH-1 1':}_-1_&;1:-?955 lw_.'.—_rwal:w Enviro Engincers (P) Ltd. | g 0.09 EDMC |
19 ¥amuna Vinar STP PH-1 |HR 670-5633 i M/ix Manjeet (IL& FS) o _- 14 158 | IL&FS |
.
Jad

ECQ to CE(SDW)
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Details of Tankers Taking Treated effluent from Yamuna Vihar STP Ph-1, under EE(SDW)-III for the month of

September 2023

——

56

) Capacity “[No of Daily —
— Name of STP/Filling |Tanker Name of the Agency Like of Tanker |Trips Made
N9 lpoint Registration No. |PWD/DTC/MCD/Pvt Agency etc.| on an lRemarks
’ __|average | |
\EE(SDW)~ 11
- . s —— -
l 1 lYamuna Vihar STP PH-1  |DL-1M-4919 DTC, Nand Nagri Depot [ 8 2.43 | DTC
2 l‘r’amuna Vihar STP PH-1 |DL-1L-GC-7933 M/s Quality Enviro Engineers (P) Ltd. 9 1 0.06 | EDMC
3 lYamuna Vihar STP PH-1  |DL-1L-GC-7977 M/s Quality Enviro Engineers (P) Ltd. 9 _0.06 EDMC
l 4 lYamuna Vihar STP PH-1 | DL-1L-GC-8016 M/s Quality Enviro Engineers (P) Ltd. 9 0.23 | EDMC |
S lYamuna Vihar STP PH-1 |DL-1L-GC-7862 M/s Quality Enviro Engineers (P) Ltd. 9 0.03 I EDMC l!
6 ‘Yamuna Vihar STP PH-1 | DL-1L-GC-8013 M/s Quality Enviro Engineers (P) Ltd. 9 0.06 EDMC |
7 \Yamuna Vihar STP PH-1 | DL-1L-GC-7944 M/s Quality Enviro Engineers (P) Ltd. 9 036 =
8  |Yamuna Vihar STP PH-1 | DL-1L-GC-8014 M/s Quality Enviro Engineers (P) Ltd. 9 _0.03 | eoMC
9 Yamuna Vihar STP PH-1 |HR 67D-5833 M/s Manjeet (IL & FS) 14 2.03 IL&FS
10 |Yamuna Vihar STP PH-1  |DL-1LW 6789 M/s Daksh Enterprises 5 2.23 | Private
11 lYamuna Vihar STP PH-T  |DL-1MB 0955 M/s Gaurav Construction Co. 5 0.26 | EDMC
12 |Yamuna Vihar STP PH-1 |DL-1MB 0991 M/s Gaurav Construction Co. 5 023 [ EDMC

EO to CE(SDW)

{
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Details of Tankers Takin ated effluent from Yamuna Vihar STP Ph-1, under EE(SDW)-111 for the month of
October 2023
KS' No |Name of STP/Filling |Tanker lNarne of the Agency Like E:?:::;‘(:r F::: :::: iR
Point Registration No. |PWD/DTC/MCD/Pvt Agency etc.| 5 | emarks
- — ] laverage | -
EE(SDW)- III - I
br 1jr"amuna Vinar STP PH-1  |DL-1M-4919 lDTC, Nand Nagri Depat _—l__ 8 [__2 83 1_“ (
| E_LYamuna Vihar STP PH-1  |DL-1L-GC-7933 M/s Quality Enviro Engineers (P) Ltd. 9 012 I_Fo
3 |Yamuna Vihar STP PH-1 IDL 1L-GC-7977 M/< Quality Enviro Engineers (P) Ltd. 9 | 032 | E
| 4 |Yamuna Vihar STP PH-1 lm. 1L-GC-7931 M/s Quality Enviro Engineers (P) Ltd. | 9 | 0.03 '
5 |yamuna Vihar STP PH-1 lDL 1L-GC-7958 M/s Quality Envirc Engineers (P) Ltd. | g, 'pisy | E
| 6 |Yamuna Vinar STP PH-T | DL-11-GC-8008 M/s Quality Enviro Engineers (F) Ltd. | 9 0.09 _'_
7 |Yamuna Vihar STP PH-1 |DL-1L-GC-7912 M/s Quality Enviro Engineers (P) Ltd. 9 | 0.19 |
'8 |Yamuna Vihar STP PH-T | DL-1L-GC-7870 M/s Quality Enviro Engineers (P) Ltd. 9 | 019 ___J_
' _9 Yamuna Vihar STP PH-1 ‘DL—lL-GC-BDlE M/s Quality Enviro Engineers (P) Ltd. 9 0.22 |
b Yamuna Vihar STP PH-1 | DL-11-GC-7855 M/s Quality Envira Engineers (P) Lid. 9 012 |
| Yamuna Wihar STP PH-1 \DL 1L-GC-8006 M/s Quality Enviro Engineers (P) Ltd. g 0.09 _|_
!l Yamuna Vihar STP PH-1 \DL—lL-GL 7894 M/s Quality Enviro Engineers (P) Ltd. 9 0.03 }
r Yamuna Vihar STP PH-1 ‘DL-lL-gg—_?‘aB? M/s Quality Enviro Engineers (P) Ltd. 9 0.03 |
\ _\Yﬂnuna Vihar STP PH-T | Di-1L-GC-7956 IM/s Quality Enviro Engineers (P) Ltd. ) 0.16 L
15 muna Vihar STP PH-1 DL-lL.AGCf8025 Mfs Quality Enviro Engineers (F) Ltd. < N 0.35 |
\__ 16 |Yamuna Vihar STP PH-1 lDLv‘.lt.—GC- 7934 M/s Quality Enviro Engineers (P) Ltd. g 0.29 l
17 _|Yamuna Vihar STP PH-1 \DL—_!:L—GC-?923 M/s Quality Enviro Engineers (P) Ltd. a 0.12 I:
18 |Yamuna Vihar STP PH-1 l DL-1L-GC-8013 M/s Quality Enviro Engineers (P) Lid. | 9 0.03 j
19 |Yamuna Vﬂar_SI‘P PH-1 DL-11-GC-7884 M/s Quality Env@_@nqineers_{i}_it_d. q N 0.12 ‘ EDMC
20 Yamuna Vihar STP PH-1 D_L-lL—GC- 7944 M/s Quality Enviro Engineers (P) Ltd. g 0.16
21 |Yamuna Vihar STP PH-1 DL-1L-GC-7842 M/s Quality Enviro Engineers (P) Ltd. T 1 003 \ DMC
2) Yamuna Vihar STP PH-I | DL-1L-GC-7955 M/s Quality Enviro Engineers (P) Ltd. 9 0.03 ___[_
23 |Yamuna Vihar STP PH-I  [HR 67D-5833 M/s Manjeet (IL & FS) 14 1.41 1l &FS
24 |Yamuna Vihar STP PH-1 [DL-1LW 6789 |M/s Daksh Enterprises_ N T _zfq_ﬁ__"l"f__nyam:}
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Yamuna Vihar STP PH-1_|DL-1MB 5428 iM!s Gaurav Construction Co.

S T

58

25 5 5 P [ prvate
26 |vamuna Vihar STP PH-1 |DL-1MB 1067 |M/s Gaurav Construction Co. 5 _}_ 0.16 | Prvate |
27 |Yamuna Vihar STP PH-1 |DL-1MB 0955 [M/s Gaurav Construction Co. 5 | 009 | Prvate |
28 |Yamuna Vihar STP PH-1_[DL-1MB 0655 M/s Gaurav Construction Co. 5 | 0.12 Private
29 |Yamuna Vihar STP PH-1  [DL-1MB 0725 M/s Gaurav Construction Co. 5 1 0.03 | Private |
30  lYamuna Vihar STP PH-1 jDL—lMB 0991 M/s Gaurav Construction Co. ] 0.12 Private
31 |Yamuna Vihar STP PH-1 [HR 55 AB-2420 ]M{s M.1. Enterprises 2] 0.03 Private |
32 |Yamuna Vihar STP PH-1 |DL 1LM 4269 |M/s Paras Enterprises 5 0.48 _ Private |
33 |vamuna Vihar STP PH-I |DL-1ME 0742 [M/s Ramesh Chander 7 0.09 Private
34 [Yamuna Vihar STP PH-1 ]DL—lMB 0665 _TM!b Ramesh Chander 7/ 0.09 Private
35 |,Yarnuna Mihar STP PH-1 ]DL—lMB 1751 |M{s Ramesh Chander 7 0.09 Frivate
36 |Yamuna Vihar STP PH-1 |DL-1MB 0725 [M/= Ramesh Chander 7 0.09 private |
37 |yamuna Vihar STP PH-I EDL-JMB 0651 iM{:‘-‘. Ramesh Chander 1 7 | 0.03 _ Private

EO to CE(SDW)
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Details of Tankers Taking Treated effluent from Yamuna Vihar STP Ph-1, under EE(SOW)-III for the month of 39
November 2023
T L [capany N0t Oai |
S. No |Name of STP/Filling |Tanker Name of the Agency Like |of Tanker ,'Trips Made lremaris; |
\Pomt Registration No. |PWD/DTC/MCD/Pvt Agency etc.| on an '
A S b e b |.a“5!!!_39*: | I
EE(SDW)- III |
___7"__'“—_____"_"___‘T_"_—"_-__-_‘ T T "'_'_ =1
1 |Yamuna Vihar STP PH-1 |DL-1M-4919 DTC, Nand NagriDepot 8 | 263  ©oiC
|2 |Yyamuna Vihar STP PH-T _|DL-1L-GC-7933 M/s Quality Enviro Engineers (P)Ltd. | 9 _I _ 063 | EOMC J'
|3 |Yamuna Vihar STP PH-1 |DL-1L-GC-7977 __ |M/s Quality Enviro Engineers (P) Ltd- | 9 _ 04 | Eomc
_4__|Yamuna Vihar STP PH-I_|DL-1-GC-7931 ___|M/s Quality Enviro Engineers (P)Ltd. | 5 | 003 | eomc |
|5 |Yamuna Vihar STP PH-1 _[DL-1L-GC-7958 __ |M/s Quality Enviro Engineers (P)Ltd. | 9 | 053 | EoMC
& |Yamuna Vihar STP PH-1 _|DL-1L-GC-7912  [M/s Quality Enviro Engineers (P)Ltd. | 9 |  1.46 _:_ EDMC
|7 |Yamuna Vihar STP PH-1_|DL-1L-GC-7870 __|M/s Quality Enviro Engineers (P)Ltd. | 9 | 046 | FOMC 4
8 |Yamuna Vihar STP PH-1 | DL-1L-GC-8016 M/s Quality Envirc Engineers (P)Ltd. | 9 | 006 .__ EOMC 4
[ _ 9 |Yamuna Vihar STP PH-T | DL-1L-GC-7855 M/s Quality Enviro Engineers (P) Ltd. . 9 | = 023 . _EDMC |
10 |Yamuna Vihar STP PH-1 | Di-1L-GC-7986 M/s Quality Enviro Engineers (P) Ltd. 9 | 036 | EOMC_|
|11 IYamuna Vihar STP PH-l | DL-iL-GC-7847  [M/s Quality Enviro Engineers (PpLltd. | 9 | 02 j_ _EDMC
12 _|Yamuna Vihar STP PH-1_|DL-1L-GC-8006 __|M/s Quality Enviro Engineers (P)ltd. | 9 | 006 | FoMc |
_ 13 |Yamuna Vihar STP PH-1_|DL-1L-GC-7992 _[M/s Quality Enviro Engineers (P)ttd. | 9 | 03 | FomC
14 |Yamuna Vihar STP PH-1 |DL-1L-GC-7862 _ _ |M/s Quality Enviro Engineers (P)Ltd. | 9 | 003 | EOMC |
|15 |vamuna Vihar STP PH-1 | DL-1L-GC-7967 M/s Quality Enviro Engineers (P) Ltd. | 9 |  0.26 _1 _ EDMC |
| 16 |Yamuna Vihar STP PH-1 | DL-1L-GC-7956 _ [M/s Quality Enviro Engineers (P)Llid. | 9 036 __L_E[‘.E‘E
17 _lYamuna Vihar STP PH-1 | DL-1L-GC-8023 _Mfs Quality Enviro Engineers (__P)_Ltc_i__ i _'9____:_{23_ B _I[F_ EDMC
{ 18 |vamuna Vihar STP PH-1 |DL-11-GC-8025 les Quality Enviro Engineers (P) Ltd. | 9 _0.83 l EDMC
19 Yarrlg_na_v}har STP PH-T. ___DL‘ 1L-GC-7950 M/s Quality Enviro Engineers (E‘l]_lq_‘ A1 9 '__n_éﬁ T_ E;)_M_C__
20 |Yamuna Vihar STP PH-1 DL-iL-GC-7934  |M/s Quality Enviro Engineers (P) Led. N ;_ 0.1 T EDMC
21 |yamuna Vihar STP PH-T | DL 1L-GC-7923 M/s Quality Envira Engineers (P) Ltd. _r_ <] s | ERMC
22 _lrfimuna Vihar STP PH-1 | DL-11-GC-7884 M/s Quality Enviro Engineers (P) Ltd. __: __g-_: 096 | EDMC
| 23 |Yemuna vihar STP PH-1_|DL-1-GC-7954 __{i4/s Quality Enviro Fngineers (P)Lso. | o | 03 | EDMC
N —— T T—yr AN -
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24 |Yamuna Vihar STP PH-1 | DL-1L-GC-7944 /s "!L_.'aﬂl.y Enviro Engineers (P) Lid. | 5 0.76 EDMC _
25 |Yamuna Vihar STP PH-1 | DL-11-GC-7842 M/s Quality Enviro Engineers (P) Ltd. I 9 0:02 Sow |
26 |Yamuna Vihar STP PH-1 | DL-1L GC-7955 _{M/s Ouality Enviro Engineers (P) Lto. 9 1 | EDMC _—)I
27 |Yamuna Vihar STP PH-1 |DL-1L-GC-7958 M/= Quality Envirc Lngineers (P) Ltd, | G 0.03 EDMC |
28 |Yamuna Vihar STP PH-1 DL-1L-GC-8002 M/s CQuality Envirc Engineers (P} Ltd. 9 0.23 EDMC
29 |Yamuna Vihar STP PH-I | DL-1L-GC-7993 M/s Quality Enviro Engineers (P) Ltd. | 8 0.13 EDMC
30 |Yamuna Vihar STP PH-1 |HR 67D-5833 M/s Manjeet (IL & FS) | 4 1.53 IL&FS
31 |Yamuna Vihar STP PH-1  |DL-ILM-4269 M/s “aras Interprises | 5 1.36 Private |
32 |yamuna Vihar STP PH-1 |DL-1MB 0991 M/s Gaurav Construction Co. | 5 0.1 PWD
33 |Yamuna Vihar STP PH-1  |DL-1MB 0955 M/s Gaurav Construction Co. | 5 0.13 PWD
34 |Yamuna Vihar STP PH-1 |DL-1MA 5428 M/s Gaurav Construction Co. 5 0.586 PWD |
35 |Yamuna Vihar STP PH-1 |DL-1MA2 9296 M/e Caurav Construction Co. 5 0.16 PWD
36 |Yamuna Vikar STP PH-1  |DL-1MA 1067 /s Gaurav Construction Co. ] 5 0.36 PWOD
37 |Yamuna Vihar STP PH-1 |DL-11G 0001 M/s Gaurav Construction Co. | 5 0.56 PWD
38  |Yamuna Vihar STP PH-1 [T-10-22-1290 BW M/s Uaurav Construction Co. 5 0.46 PWD |
39 IYarmuna Vihar STP PH-1 |DL-1MB 0651 M/ Fzmesh Chander 7 0.2 Private |
40 |Yamunz Vihar STP PH-] DL-1MBE (1742 | amesh Chander i 7 0.16 Private
41 |Yamuna Vihar STP PH-1 |DL-1MB 0725 M = ¥ smesh Chander | 7 | 0.13 Private |
42 |Yamuna Vihar STP PH-1 DL-1MB 0b65 ~amesh Chander 7 | 016 Brivate
a3 |Vamur|a Vihar STP PH-]1 |DL-1MB 1751 /= Hamesh Chander | 7 ' 0.23 Private |

\ w2
\’V
o A
EO to CE(SDW)
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Details of Tankers Taking Treated effluent from Yamuna Vihar STP- Ph-
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I, under EE (SDW) - 111 for the month of June 2023

S.No. | Name of | Tanker Name | Capacity | No of | Remarks
STP/Filling | Registration | of of Daily
Point No. Agency | Tanker | Trips
like in KL made
PWD/ on an
DTC/ average
MCD/
Pvt
Agency
etc.
EE (SDW)- 1l
1 Yamuna DL-1M- DTC, Nand 2.73 DTC
Vihar STP |4919 Nagri
PH-I Depot
2. Yamuna DL-1L- M/S quality 0.36 EDMC
Vihar STP | GC-7933 | Enviro
PH-1 Engineers
(P) Ltd.
3 Yamuna DL-1L- M/S quality 0.16 EDMC
Vihar STP | GC-7977 | Enviro
PH-I Engineers
(P) Ltd.
4 Yamuna DL-1L- M/S quality 0.16 EDMC
Vihar STP | GC-7958 | Enviro
PH-I Engineers
(P) Ltd.
5 Yamuna DL-1L- M/S quality 1.13 EDMC
Vihar STP | GC-8008 | Enviro
PH-I Engineers
(P) Ltd.
6 Yamuna DL-1L- M/S quality 0.03 EDMC
Vihar STP | GC-7912 | Enviro
PH-I Engineers
(P) Ltd.
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7 Yamuna DL-1L- M/S quality 0.26 EDMC
Vihar STP | GC-7870 | Enviro
PH-I Engineers
(P) Ltd.
8 Yamuna DL-1L- M/S quality 0.16 EDMC
Vihar STP | GC-7995 | Enviro
PH-I Engineers
(P) Ltd.
9 Yamuna DL-1L- M/S quality 0.26 EDMC
Vihar STP | GC-7855 | Enviro
PH-I Engineers
(P) Ltd.
10 | Yamuna DL-1L- M/S quality 0.66 EDMC
Vihar STP | GC-8006 | Enviro
PH-I Engineers
(P) Ltd.
11 | Yamuna DL-1L- M/S quality 0.36 EDMC
Vihar STP | GC-7862 | Enviro
PH-1 Engineers
(P) Ltd.
12 | Yamuna DL-1L- M/S quality 0.46 EDMC
Vihar STP | GC-7949 | Enviro
PH-1 Engineers
(P) Ltd.
13 | Yamuna DL-1L- M/S quality 0.23 EDMC
Vihar STP | GC-7967 | Enviro
PH-I Engineers
(P) Ltd.
14 | Yamuna DL-1L- M/S quality 0.4 EDMC
Vihar STP | GC-7956 | Enviro
PH-I Engineers
(P) Ltd.
15 | Yamuna DL-1L- M/S quality 0.06 EDMC
Vihar STP | GC-8025 | Enviro
PH-I Engineers

(P) Ltd.
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16 | Yamuna DL-1L- M/S quality 0.6 EDMC
Vihar STP | GC-7934 | Enviro
PH-I Engineers
(P) Ltd.
17 | Yamuna DL-1L- M/S quality 0.36 EDMC
Vihar STP | GC-8013 | Enviro
PH-I Engineers
(P) Ltd.
18 | Yamuna DL-1L- M/S quality 0.66 EDMC
Vihar STP | GC-7944 | Enviro
PH-I Engineers
(P) Ltd.
19 | Yamuna DL-1L- M/S quality 0.26 EDMC
Vihar STP | GC-8014 | Enviro
PH-I Engineers
(P) Ltd.
20 | Yamuna DL-1L- M/S quality 0.06 EDMC
Vihar STP | GC-7842 | Enviro
PH-1 Engineers
(P) Ltd.
21 | Yamuna DL-1L- M/S quality 0.2 EDMC
Vihar STP | GC-7955 | Enviro
PH-1 Engineers
(P) Ltd.
22 | Yamuna DL-1L- M/S quality 0.06 EDMC
Vihar STP | GC-7858 | Enviro
PH-I Engineers
(P) Ltd.
23 | Yamuna DL-1L- M/S quality 0.03 EDMC
Vihar STP | GC-8002 | Enviro
PH-I Engineers
(P) Ltd.
24 | Yamuna DL-1L- M/S quality 0.06 EDMC
Vihar STP | GC-7993 | Enviro
PH-I Engineers

(P) Ltd.
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25 Yamuna DL-1S- M/s 5 0.13 Private
Vihar STP | 1434 Ramkumar
PH-I Sharma
26 | Yamuna DL-1M- | M/s Dy. 5 0.06 EDMC
Vihar STP | 0068 Director,
PH-I Horticulture
27 Yamuna HR 67D M/s 14 2.00 IL &
Vihar STP | 5823 Manjeet (IL FS
PH-I & FA)
28 Yamuna DI-1LX M/s 5 2.06 Private
Vihar STP | 6024 Shivalaya
PH-I Enterprises
29 Yamuna HR 55 M/s M.t. 8 0.16 Private
Vihar STP | AB-2420 | Enterprises
PH-I
30 Yamuna DL-1L- M/s Daksh |5 2.4 Private
Vihar STP | AF 3336 Enterprises
PH-I
-Sd-
1/7/23
(Bhushan Verma)

EO to CE (SDW)
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Details of Tankers Taking Treated effluent from Yamuna Vihar STP- Ph-
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I, under EE (SDW) - 111 for the month of July 2023

S.No. | Name of | Tanker Name | Capacity | No of | Remarks
STP/Filling | Registration | of of Daily
Point No. Agency | Tanker | Trips
like in KL made
PWD/ on an
DTC/ average
MCD/
Pvt
Agency
etc.
EE (SDW)- 1l
1 Yamuna DL-1M- DTC, Nand 2.64 DTC
Vihar STP |4919 Nagri
PH-I Depot
2. Yamuna DL-1L- M/S quality 0.12 EDMC
Vihar STP | GC-7977 | Enviro
PH-I Engineers
(P) Ltd.
3 Yamuna DL-1L- M/S quality 0.06 EDMC
Vihar STP | GC-7958 | Enviro
PH-1 Engineers
(P) Ltd.
4 Yamuna DL-1L- M/S quality 0.35 EDMC
Vihar STP | GC-8008 | Enviro
PH-I Engineers
(P) Ltd.
5 Yamuna DL-1L- M/S quality 0.19 EDMC
Vihar STP | GC-7870 | Enviro
PH-1 Engineers
(P) Ltd.
6 Yamuna DL-1L- M/S quality 0.09 EDMC
Vihar STP | GC-8016 | Enviro
PH-1 Engineers
(P) Ltd.

65


Admin
Typewriter
65


153

7 Yamuna DL-1L- M/S quality 0.12 EDMC
Vihar STP | GC-7995 | Enviro
PH-I Engineers
(P) Ltd.
8 Yamuna DL-1L- M/S quality 0.06 EDMC
Vihar STP | GC-8006 | Enviro
PH-I Engineers
(P) Ltd.
9 Yamuna DL-1L- M/S quality 0.03 EDMC
Vihar STP | GC-7862 | Enviro
PH-I Engineers
(P) Ltd.
10 | Yamuna DL-1L- M/S quality 0.06 EDMC
Vihar STP | GC-7894 | Enviro
PH-I Engineers
(P) Ltd.
11 | Yamuna DL-1L- M/S quality 0.03 EDMC
Vihar STP | GC-7949 | Enviro
PH-I Engineers
(P) Ltd.
12 | Yamuna DL-1L- M/S quality 0.03 EDMC
Vihar STP | GC-7967 | Enviro
PH-I Engineers
(P) Ltd.
13 | Yamuna DL-1L- M/S quality 0.03 EDMC
Vihar STP | GC-7956 | Enviro
PH-1 Engineers
(P) Ltd.
14 | Yamuna DL-1L- M/S quality 0.48 EDMC
Vihar STP | GC-8025 | Enviro
PH-I Engineers
(P) Ltd.
15 | Yamuna DL-1L- M/S quality 0.32 EDMC
Vihar STP | GC-7934 | Enviro
PH-1 Engineers

(P) Ltd.
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16 | Yamuna DL-1L- M/S quality |9 0.03 EDMC
Vihar STP | GC-8013 | Enviro
PH-I Engineers
(P) Ltd.
17 | Yamuna DL-1L- M/S quality |9 0.12 EDMC
Vihar STP | GC-7884 | Enviro
PH-I Engineers
(P) Ltd.
18 | Yamuna DL-1L- M/S quality |9 0.35 EDMC
Vihar STP | GC-7944 | Enviro
PH-I Engineers
(P) Ltd.
19 | Yamuna DL-1L- M/S quality |9 0.25 EDMC
Vihar STP | GC-8014 | Enviro
PH-I Engineers
(P) Ltd.
20 | Yamuna DL-1L- M/S quality |9 0.06 EDMC
Vihar STP | GC-7842 | Enviro
PH-I Engineers
(P) Ltd.
21 | Yamuna DL-1L- M/S quality |9 0.03 EDMC
Vihar STP | GC-7893 | Enviro
PH-I Engineers
(P) Ltd.
22 | Yamuna DL-1L- M/S quality | 9 0.03 EDMC
Vihar STP | GC-8002 | Enviro
PH-1 Engineers
(P) Ltd.
23 | Yamuna DL-1L- M/S quality | 9 0.03 EDMC
Vihar STP | GC-7993 | Enviro
PH-I Engineers
(P) Ltd.
24 | Yamuna DI 1S M/s 5 0.03 Private
Vihar STP | 1434 Ramkumar
PH-I Sharma
25 | Yamuna HR 67D | M/s 14 | 151 IL &
Vihar STP | 5833 Manjeet (IL FS
PH-I & FS)
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26 Yamuna DL 1L AF | M/s Daksh 0.45 Private
Vihar STP | 3336 Enterprises
PH-I
-Sd-
1/8/23

EO to SE (SDW)

Exe. Engineer (SDW)-III
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Details of Tankers Taking Treated effluent from Yamuna Vihar STP- Ph-

156

I, under EE (SDW) - 111 for the month of August 2023

S.No. | Name of | Tanker Name | Capacity | No of | Remarks
STP/Filling | Registration | of of Daily
Point No. Agency | Tanker | Trips
like in KL made
PWD/ on an
DTC/ average
MCD/
Pvt
Agency
etc.
EE (SDW)- 1l
1 Yamuna DL-1M- DTC, Nand 2.96 DTC
Vihar STP |4919 Nagri
PH-I Depot
2. Yamuna DL-1L- M/S quality 0.25 EDMC
Vihar STP | GC-7977 | Enviro
PH-I Engineers
(P) Ltd.
3 Yamuna DL-1L- M/S quality 0.03 EDMC
Vihar STP | GC-7931 | Enviro
PH-1 Engineers
(P) Ltd.
4 Yamuna DL-1L- M/S quality 0.06 EDMC
Vihar STP | GC-7958 | Enviro
PH-1 Engineers
(P) Ltd.
5 Yamuna DL-1L- M/S quality 0.54 EDMC
Vihar STP | GC-8008 | Enviro
PH-1 Engineers
(P) Ltd.
6 Yamuna DL-1L- M/S quality 0.12 EDMC
Vihar STP | GC-7912 | Enviro
PH-1 Engineers
(P) Ltd.
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7 Yamuna DL-1L- M/S quality 0.19 EDMC
Vihar STP | GC-8016 | Enviro
PH-I Engineers
(P) Ltd.
8 Yamuna DL-1L- M/S quality 0.16 EDMC
Vihar STP | GC-7995 | Enviro
PH-I Engineers
(P) Ltd.
9 Yamuna DL-1L- M/S quality 0.09 EDMC
Vihar STP | GC-8006 | Enviro
PH-I Engineers
(P) Ltd.
10 | Yamuna DL-1L- M/S quality 0.48 EDMC
Vihar STP | GC-7862 | Enviro
PH-I Engineers
(P) Ltd.
11 | Yamuna DL-1L- M/S quality 0.35 EDMC
Vihar STP | GC-7956 | Enviro
PH-I Engineers
(P) Ltd.
12 | Yamuna DL-1L- M/S quality 0.38 EDMC
Vihar STP | GC-8025 | Enviro
PH-I Engineers
(P) Ltd.
13 | Yamuna DL-1L- M/S quality 0.35 EDMC
Vihar STP | GC-7934 | Enviro
PH-1 Engineers
(P) Ltd.
14 | Yamuna DL-1L- M/S quality 0.09 EDMC
Vihar STP | GC-8013 | Enviro
PH-I Engineers
(P) Ltd.
15 | Yamuna DL-1L- M/S quality 0.35 EDMC
Vihar STP | GC-7884 | Enviro
PH-1 Engineers

(P) Ltd.
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16 | Yamuna DL-1L- M/S quality |9 0.48 EDMC
Vihar STP | GC-7944 | Enviro
PH-I Engineers
(P) Ltd.
17 | Yamuna DL-1L- M/S quality |9 0.58 EDMC
Vihar STP | GC-8014 | Enviro
PH-I Engineers
(P) Ltd.
18 | Yamuna DL-1L- M/S quality |9 0.09 EDMC
Vihar STP | GC-7955 | Enviro
PH-I Engineers
(P) Ltd.
19 | Yamuna HR 67D | M/s 14 | 1.58 IL &
Vihar STP | 5833 Manjeet (IL FS
PH-I & FS)
-Sd-

EO to CE (SDW)
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Details of Tankers Taking Treated effluent from Yamuna Vihar STP- Ph-
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I, under EE (SDW) - 111 for the month of September 2023

S.No. | Name of | Tanker Name | Capacity | No of | Remarks
STP/Filling | Registration | of of Daily
Point No. Agency | Tanker | Trips
like in KL made
PWD/ on an
DTC/ average
MCD/
Pvt
Agency
etc.
EE (SDW)- 1l
1 Yamuna DL-1M- | DTC, Nand |8 2.96 DTC
Vihar STP | 4919 Nagri Depot
PH-I
2. Yamuna DL-1L- M/S quality |9 0.06 EDMC
Vihar STP | GC-7933 | Enviro
PH-1 Engineers
(P) Ltd.
3 Yamuna DL-1L- M/S quality |9 0.06 EDMC
Vihar STP | GC-7977 | Enviro
PH-I Engineers
(P) Ltd.
4 Yamuna DL-1L- M/S quality |9 0.23 EDMC
Vihar STP | GC-8016 | Enviro
PH-I Engineers
(P) Ltd.
5 Yamuna DL-1L- M/S quality |9 0.03 EDMC
Vihar STP | GC-7862 | Enviro
PH-I Engineers
(P) Ltd.
6 Yamuna DL-1L- M/S quality |9 0.03 EDMC
Vihar STP | GC-8013 | Enviro
PH-I Engineers
(P) Ltd.
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7 Yamuna DL-1L- M/S quality |9 0.36 EDMC
Vihar STP | GC-7944 | Enviro
PH-I Engineers

(P) Ltd.

8 Yamuna DL-1L- M/S quality |9 0.03 EDMC
Vihar STP | GC-8014 | Enviro
PH-I Engineers

(P) Ltd.

9 Yamuna HR 67D- | M/s manjeet |14 |2.03 IL &
Vihar STP | 5833 (IL & FS) FS
PH-I

10 | Yamuna DI1LW | M/S Daksh |5 2.23 private
Vihar STP | 6789 Enterprises
PH-I

11 | Yamuna DL 1IMB | M/S Gaurav |5 0.26 EDMC
Vihar STP | 0955 Construction
PH-I Co.

12 | Yamuna DL 1IMB | M/S Gaurav |5 0.23 EDMC
Vihar STP | 0991 Construction
PH-I Co.

-Sd-

EO to CE (SDW)

Exe. Engineer (SDW)-III
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Details of Tankers Taking Treated effluent from Yamuna Vihar STP- Ph-
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I, under EE (SDW) - 111 for the month of October 2023

S.No. | Name of | Tanker Name | Capacity | No of | Remarks
STP/Filling | Registration | of of Daily
Point No. Agency | Tanker | Trips
like in KL made
PWD/ on an
DTC/ average
MCD/
Pvt
Agency
etc.
EE (SDW)- 1l
1 Yamuna DL-1M- | DTC, Nand |8 2.83 DTC
Vihar STP | 4919 Nagri Depot
PH-I
2. Yamuna DL-1L M/S quality |9 0.12 EDMC
Vihar STP | GC-7933 | Enviro
PH-1 Engineers
(P) Ltd.
3 Yamuna DL-1L- M/S quality |9 0.06 EDMC
Vihar STP | GC-7977 | Enviro
PH-I Engineers
(P) Ltd.
4 Yamuna DI-IL- M/S quality |9 0.35 EDMC
Vihar STP | GC-7931 | Enviro
PH-I Engineers
(P) Ltd.
5 Yamuna DL-1L- M/S quality |9 0.19 EDMC
Vihar STP | GC-7958 | Enviro
PH-I Engineers
(P) Ltd.
6 Yamuna DL-1L- M/S quality |9 0.09 EDMC
Vihar STP | GC-8008 | Enviro
PH-I Engineers
(P) Ltd.
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7 Yamuna DL-1L- M/S quality 0.12 EDMC
Vihar STP | GC-7912 | Enviro
PH-I Engineers
(P) Ltd.
8 Yamuna DL-1L- M/S quality 0.06 EDMC
Vihar STP | GC-7870 | Enviro
PH-I Engineers
(P) Ltd.
9 Yamuna DL-1L- M/S quality 0.03 EDMC
Vihar STP | GC-8016 | Enviro
PH-I Engineers
(P) Ltd.
10 | Yamuna DL-1L- M/S quality 0.06 EDMC
Vihar STP | GC-7855 | Enviro
PH-I Engineers
(P) Ltd.
11 | Yamuna DL-1L- M/S quality 0.03 EDMC
Vihar STP | GC-8006 | Enviro
PH-1 Engineers
(P) Ltd.
12 | Yamuna DL-1L- M/S quality 0.03 EDMC
Vihar STP | GC-7894 | Enviro
PH-1 Engineers
(P) Ltd.
13 | Yamuna DL-1L- M/S quality 0.03 EDMC
Vihar STP | GC-7967 | Enviro
PH-I Engineers
(P) Ltd.
14 | Yamuna DL-1L- M/S quality 0.48 EDMC
Vihar STP | GC-7956 | Enviro
PH-I Engineers
(P) Ltd.
15 | Yamuna DL-1L- M/S quality 0.32 EDMC
Vihar STP | GC-8025 | Enviro
PH-I Engineers

(P) Ltd.
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16 | Yamuna DL-1L- M/S quality |9 0.03 EDMC
Vihar STP | GC-7934 | Enviro
PH-I Engineers
(P) Ltd.
17 | Yamuna DL-1L- M/S quality |9 0.12 EDMC
Vihar STP | GC-7923 | Enviro
PH-I Engineers
(P) Ltd.
18 | Yamuna DL-1L- M/S quality |9 0.35 EDMC
Vihar STP | GC-8013 | Enviro
PH-I Engineers
(P) Ltd.
19 | Yamuna DL-1L- M/S quality |9 0.25 EDMC
Vihar STP | GC-7884 | Enviro
PH-I Engineers
(P) Ltd.
20 | Yamuna DL-1L- M/S quality |9 0.06 EDMC
Vihar STP | GC-7944 | Enviro
PH-1 Engineers
(P) Ltd.
21 | Yamuna DL-1L- M/S quality |9 0.03 EDMC
Vihar STP | GC-7844 | Enviro
PH-1 Engineers
(P) Ltd.
22 | Yamuna DL-1L- M/S quality |9 0.03 EDMC
Vihar STP | GC-7955 | Enviro
PH-I Engineers
(P) Ltd.
23 | Yamuna HR 67D | M/S manjeet |14 |1.41 IL &
Vihar STP | 5833 (IL & FS) FS
PH-I
24 | Yamuna DL 1LW | M/s Daksh |10 |2.45 Private
Vihar STP | 6789 Enterprises
PH-I
25 | Yamuna DL 1IMB | M/s Gaurav |5 0.25 Private
Vihar STP | 5428 Construction

PH-I

Co.

76


Admin
Typewriter
76


164

26 Yamuna DL 1MB | M/s Gaurav 0.16 Private
Vihar STP | 1067 Construction
PH-I Co.

27 Yamuna DL 1MB | M/s Gaurav 0.09 Private
Vihar STP | 0955 Construction
PH-I Co.

28 Yamuna DL 1MB | M/s Gaurav 0.12 Private
Vihar STP | 0655 Construction
PH-I Co.

29 Yamuna DL 1MB | M/s Gaurav 0.03 Private
Vihar STP | 0725 Construction
PH-I Co.

30 Yamuna DL 1MB | M/s Gaurav 0.12 Private
Vihar STP | 0991 Construction
PH-I Co.

31 Yamuna HR 55 M/s M.1. 0.03 Private
Vihar STP | AB 2420 | Enterprises
PH-I

32 Yamuna DL 1MB | M/s Paras 0.12 Private
Vihar STP | 4269 Enterprises
PH-I

33 Yamuna DL 1IMB | M/s Ramesh 0.09 Private
Vihar STP | 0742 Enterprises
PH-I

34 Yamuna DL 1MB | M/s Ramesh 0.09 Private
Vihar STP | 0665 Enterprises
PH-I

35 Yamuna DL 1IMB | M/s Ramesh 0.09 Private
Vihar STP | 1751 Enterprises
PH-I

36 Yamuna DL 1MB | M/s Ramesh 0.09 Private
Vihar STP | 0725 Enterprises

PH-I

7/
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37 Yamuna DL 1MB | M/s Ramesh 0.03 Private
Vihar STP | 0651 Enterprises
PH-I
_Sd_
1/11/23

EO to SE (SDW)

Exe. Engineer (SDW)-III
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Details of Tankers Taking Treated effluent from Yamuna Vihar STP- Ph-

166

I, under EE (SDW) - 111 for the month of Novmber 2023

S.No. | Name of | Tanker Name | Capacity | No of | Remarks
STP/Filling | Registration | of of Daily
Point No. Agency | Tanker | Trips
like in KL made
PWD/ on an
DTC/ average
MCD/
Pvt
Agency
etc.
EE (SDW)- 1l
1 Yamuna DL-1M- | DTC, Nand |8 2.83 DTC
Vihar STP | 4919 Nagri Depot
PH-I
2. Yamuna DL-1L- M/S quality |9 0.06 EDMC
Vihar STP | GC- 7933 | Enviro
PH-1 Engineers
(P) Ltd.
3 Yamuna DL-1L- M/S quality |9 0.4 EDMC
Vihar STP | GC-7977 | Enviro
PH-I Engineers
(P) Ltd.
4 Yamuna DL-1L- M/S quality |9 0.03 EDMC
Vihar STP | GC-7931 | Enviro
PH-I Engineers
(P) Ltd.
5 Yamuna DL-1L- M/S quality |9 0.53 EDMC
Vihar STP | GC-7958 | Enviro
PH-I Engineers
(P) Ltd.
6 Yamuna DL-1L- M/S quality |9 1.46 EDMC
Vihar STP | GC-7912 | Enviro
PH-I Engineers
(P) Ltd.
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7 Yamuna DL-1L- M/S quality 0.46 EDMC
Vihar STP | GC-7870 | Enviro
PH-I Engineers
(P) Ltd.
8 Yamuna DL-1L- M/S quality 0.06 EDMC
Vihar STP | GC-8016 | Enviro
PH-I Engineers
(P) Ltd.
9 Yamuna DL-1L- M/S quality 0.23 EDMC
Vihar STP | GC-7855 | Enviro
PH-I Engineers
(P) Ltd.
10 | Yamuna DL-1L- M/S quality 0.36 EDMC
Vihar STP | GC-7986 | Enviro
PH-I Engineers
(P) Ltd.
11 | Yamuna DL-1L- M/S quality 0.2 EDMC
Vihar STP | GC-7847 | Enviro
PH-1 Engineers
(P) Ltd.
12 | Yamuna DL-1L- M/S quality 0.06 EDMC
Vihar STP | GC-8006 | Enviro
PH-1 Engineers
(P) Ltd.
13 | Yamuna DL-1L- M/S quality 0.3 EDMC
Vihar STP | GC-7992 | Enviro
PH-I Engineers
(P) Ltd.
14 | Yamuna DL-1L- M/S quality 0.03 EDMC
Vihar STP | GC-7862 | Enviro
PH-I Engineers
(P) Ltd.
15 | Yamuna DL-1L- M/S quality 0.26 EDMC
Vihar STP | GC-7967 | Enviro
PH-I Engineers

(P) Ltd.
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16 | Yamuna DL-1L- M/S quality 0.36 EDMC
Vihar STP | GC-7956 | Enviro
PH-I Engineers
(P) Ltd.
17 | Yamuna DL-1L- M/S quality 0.3 EDMC
Vihar STP | GC-8023 | Enviro
PH-I Engineers
(P) Ltd.
18 | Yamuna DL-1L- M/S quality 0.83 EDMC
Vihar STP | GC-8025 | Enviro
PH-I Engineers
(P) Ltd.
19 | Yamuna DL-1L- M/S quality 0.86 EDMC
Vihar STP | GC-7950 | Enviro
PH-I Engineers
(P) Ltd.
20 | Yamuna DL-1L- M/S quality 0.1 EDMC
Vihar STP | GC-7934 | Enviro
PH-1 Engineers
(P) Ltd.
21 | Yamuna DL-1L- M/S quality 0.5 EDMC
Vihar STP | GC-7923 | Enviro
PH-1 Engineers
(P) Ltd.
22 | Yamuna DL-1L- M/S quality 0.96 EDMC
Vihar STP | GC-7884 | Enviro
PH-I Engineers
(P) Ltd.
23 | Yamuna DL-1L- M/S quality 0.3 IL &
Vihar STP | GC-7954 | Enviro FS
PH-I Engineers
(P) Ltd.
24 | Yamuna DL-1L- M/S quality 0.76 Private
Vihar STP | GC-7944 | Enviro
PH-I Engineers

(P) Ltd.
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25 | Yamuna DL-1L- M/S quality |9 0.03 Private
Vihar STP | GC-7842 | Enviro
PH-I Engineers
(P) Ltd.
26 | Yamuna DL-1L- M/S quality |9 1 Private
Vihar STP | GC-7955 | Enviro
PH-I Engineers
(P) Ltd.
27 Yamuna DL-1L- M/S quality |9 0.03 Private
Vihar STP | GC-7958 | Enviro
PH-I Engineers
(P) Ltd.
28 | Yamuna DL-1L- M/S quality |9 0.23 Private
Vihar STP | GC-8002 |Enviro
PH-I Engineers
(P) Ltd.
29 | Yamuna DL-1L- M/S quality |9 0.13 Private
Vihar STP | GC-7993 | Enviro
PH-I Engineers
(P) Ltd.
30 Yamuna HR 67D M/s Manjeet | 14 | 1.53 Private
Vihar STP | 5833 (IL & FS)
PH-I
31 Yamuna DL 1LM | M/s Paras 5 1.36 Private
Vihar STP | 4269 Interprises
PH-I
32 Yamuna DL 1MB | M/s Gaurav |5 0.1 PWD
Vihar STP | 0991 Construction
PH-I Co.
33 Yamuna DL 1IMB | M/s Gaurav |5 0.13 PWD
Vihar STP | 0955 Construction
PH-I Co.
34 Yamuna DL 1IMA | M/s Gaurav |5 0.56 PWD
Vihar STP | 5428 Construction

PH-I

Co.
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35 Yamuna DL IMA | M/s Gaurav 0.16 PWD
Vihar STP | 9296 Construction
PH-I Co.

36 Yamuna DL IMA | M/s Gaurav 0.36 PWD
Vihar STP | 1067 Construction
PH-I Co.

37 Yamuna DL 11G M/s Gaurav 0.56 PWD
Vihar STP | 0001 Construction
PH-I Co.

38 Yamuna T-10-23- | M/s Gaurav 0.46 PWD
Vihar STP | 1290 BW | Construction
PH-I Co.

39 Yamuna DL 1MB | M/s Ramesh 0.2 Private
Vihar STP | 0651 Enterprises
PH-I

40 Yamuna DL 1MB | M/s Ramesh 0.16 Private
Vihar STP | 0742 Enterprises
PH-I

41 Yamuna DL 1MB | M/s Ramesh 0.13 Private
Vihar STP | 0725 Enterprises
PH-I

42 Yamuna DL 1IMB | M/s Ramesh 0.16 Private
Vihar STP | 0665 Enterprises
PH-I

43 Yamuna DL 1IMB | M/s Ramesh 0.23 Private
Vihar STP | 1751 Enterprises
PH-I

_Sd_
1/11/23

EO to SE (SDW)

Exe. Engineer (SDW)-III
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[ 1 _ Statu 1)
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Bahubali Enclave:
No of Parks :- 4 EDMC

No of borewell & current Status : 2 defunct,
1 Working.

| Supply of water in Parks : EDMC mobile
tankers.

Parks Condition : Good condition-1,

| Satisfactory -3

Dayanand Vihar:
| No of Parks :- 6 EDMC

No of borewell & current Status : 6 working
‘ 1 Defunct.
' Supply of water in Parks: Supply from
tubewell.
' Parks Condition: Good Condition

1

Karkardooma:
No of Parks :- 1 EDMC.
i No of borewell & current Status : 1 sealed.
Supply of water in Parks : Storage tank.
| Parks Condition : poor condition.
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Law Apartment:
No of Parks :- 1 EDMC
No of borewell & current Status : 1 sealed
Supply of water in Parks : As per Joint
Committee report Supply of Treated water is
from Kondli STP. Whereas in fact the society
are using tubewell.

Parks Condition : Satisfactory greenery
found

Kiran Vihar:
No of Parks :- 3 EDMC
No of borewell & current Status : 1 sealed
' Supply of water in Parks : no proper water
supply .
Parks Condition: poor condition

Shanti Vihar
No of Parks :- 1 EDMC
'No of borewell & current Status : 1 Working
Supply of water in Parks : Supply from SRA 21
 tubewell. ;_ i _
[Parks Condition: Good condition o : Sl A o
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'L " Detail of Societies and.parks

Saini Enclave:
No of Parks :- Nil-EDMC, 3-Society
No of borewell & current Status : 1 Working.
Supply of water in Parks : Supply from
tubewell.

Parks Condition: Good condition.

Ashoka Niketan:
No of Parks :- 1 EDMC
' No of borewell & current Status : 1 Working.

Supply of water in Parks : Supply from
tubewell.

' Parks Condition: Good condition.

Manak Vihar:
'No of Parks :- 2-EDMC, 1-DDA
'No of borewell & current Status : 2 Working.

' Supply of water in Parks : Supply from
tubewell.

' Parks Condition: Good condition.
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Yojna Vihar: E
No of Parks :- 9 EDMC
'No of borewell & current Status : 6 Working
Supply of water in Parks : Supply from
tubewell and tanker from EDMC
Parks Condition: Good condition

Savita Vihar:
'No of Parks :- 2 EDMC
No of borewell & current Status : 2 Working
Supply of water in Parks : Supply from
tubewell
Parks Condition: Good condition
| Anand Vihar:
No of Parks :- 20 EDMC
No of borewell & current Status : 14 Working,
2 non-working
Supply of water in Parks : Supply from
tubewell.
Parks Condition: Good condition
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'No of Parks :- 12 EDMC
'No of borewell & current Status : 13 Working,
1 defunct

' Supply of water in Parks : Supply from

| tubewell

|| Parks Condition: Good condition
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P HLel HETR

DELHI JAL BOARD: D LHI SARKAR
EX CUTIVE EE

No. DUBY ACE(P)-08/2022-23) Sc© Dated: 27 12.2022

Peputy Director tHorllcultu.re}
W:_ Udhynifadan. EDMC
1hi-92

ﬁb‘ mnglhallapp!icanon no. 295/2022, S.R Sangar versus Govt. of NCT of Delhi, first hearing held on
- 05.05.2022 ml.Hon'ble NGT

1§ regarding Sealing of Borewells in 13 parks, where in a joint committee comprising of
olficial ﬂf DPCC, CGWA,EDMC, DJB and DM/DC Shahdra was constituted by Hon'ble NGT to report
about the ao'. ditmn nl‘ the parks. During inspection on 02.06.2022 all the 13 parks were inspected,
;wﬁﬁthall he : parks were raund in good/satislactory conditions except 03 parks which were in poor
o ‘;_"t-!‘on ‘as shown in the enclosed report. You were also one of the members for joint inspection
ﬁﬁﬁ d b / the Hon'ble ‘Court, As mentioned in the report there is a direction of the committee to make
20T ent_frsupply of water for maintaining greenery in such parks.

ondli or Yamuna Vihar engaging required no. of tnkers. as per the policy of the Delkn Jal

hung rate ol Rs 7!KL shall conur‘luc m bL appllt:dblc rm' suppiy ol' trealed
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DELHI JAL BOARD: DELHI SARKAR

OFFICE OF THE EXECUTIVE ENGINEER (WB)-II
JHANDEWALAN: KAROL BAGH: NEW DELHI — 110005
Mail id: treatedeffluent.djp@gmail.com

No. DJB/ACE(P)-08/2022-23/500 Dated: 27.12.2022

Deputy Director (Horticulture)
419, Udhyog Sadan, EDMC
Patparganj, Delhi — 92

Sub: Original application no. 295/2022, S. R. Sangar versus Govt. of NCT
of Delhi, first hearing held on 05.05.2022 in Hon’ble NGT.

This is regarding Sealing of Borewells in 13 parks, where in a joint
committee comprising of officials of DPCC, CGWA, EDMC, DJB and
DM/DC Shahdra was constituted by Hon’ble NGT to report about the
condition of the parks. During inspection on 02.06.2022 all the 13 parks were
inspected, wherein all the parks were found in good/satisfactory conditions
except 03 parks which were in poor condition as shown in the enclosed
report. You were also one of the members for joint inspection constituted by
the Hon’ble Court. As mentioned in the report there is a direction of the
committee to make arrangement for supply of water for maintaining
greenery in such parks.

In view of the above you are here by informed to lift Treated Effluent
from any of the plants situated at Kondli or Yamuna Vihar engaging required
no. of tankers, as per the policy of the Delhi Jal Board.

“The existing rate of Rs. 7/KL shall continue to be applicable for
supply of treated effluent to all the agencies/consumers who lift the
treated effluent from the filling points of Delhi Jal Board at its STPs
or from already laid DJB infrastructure”

This be kindly treated an urgent.

-Sd-
27.12.22

(M. C RAM)

Additional Chief Engineer (P)-08
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